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INTRODUCTION 

I, the Chairman of the Public Accounts Committee a!t authorised by the 
Committee, do present on their behalf this 228th Report of Public Accounts 
Committee (Seventh Lok Sabha) on paragraph 6 of the Advance Report of the 
Comptroller and Auditor General of India for the year 1981-82, Union Gove-
rnment (Railways) relating to Western Railways-Conversion of Viramgam· 
Okha-Porbander Section. 

2. The Report of the Comptroller and Auditor General of India for the 
year 1981-82, Union Governme.1t (Railways) was laid on the Table of the 
House on 4th April, 1983. 

3. The Ministry of Railways (Railway Board) sanctioned in December 
1971 the conversion of 557 kilometres of metre gauge sect10n from Viramgam 
to Porband~r and Okha into broad gauge at a cost of Rs. 42.93 crores. This 
conversion was planned to be completed in five years i.e., December 1976 in 
two phases. The first phase upto Hapa (268 kms) was completed in June 
1980 after setcing up temporary transhipment facilities at a cost of Rs. 84 
lakhs. Subsequent to the opening of this section upto Hapa in June 1980, the 
pace of work on the project was slowed down, and phase II, which in May 
1979 was proposed to be opened in March 1981, was expected to be opened in 
April, 1984. Thus, the project, which, according to the original plan, was to 
be completed in 5 years, had taken more than 12 years to complete and its 
cost had risen from Rs. 42.93 crores to Rs. II 5 crores. 

While the Committee agree that drastic cuts in allocations for the Project 
on account of difficult ways and means position of Government were mainly 
responsible for the heavy slippage in the execution of the Project, in their 
opinion, the practice of taking up too many projects at a time by the Railway 
Board, together with a lack of wilJ on their part to execute the Project with 
due urgency had also contributed to the slippage in no smalJ measure. The 
Committee have stressed that the Ministry of Railways (Railway Board) should 
take up only such number of projects at a time as they can expeditiously 
complete within the resources at their disposal; in case, however, in an emer-
gent situation the Ministry have to slash the allocations they should see to it 
that, as far as possible, on-going projects, particularly high-priority projects at 
an advanced stage of execution, are only minimally affected. 

(v) 



(vi) 

4. The Committee have observed that even in the late 'Seventies' when, 
on account of financial constraint, the track construction/rehabilitation work 
was at a low ebb, the position regarding supply of permanent way materials 
was not easy. The Railway Board have now a gigantic task ahead in having 
to rehabilitate heavy arrears of track renewals, in addition to on-going works. 
According to para 1.10 of the I 87th Report of the Public Accounts Committee 
(1983-84), the arrears of track renewals, which were 13,000 kilometres at the 
beginning of the Sixth Five Year Plan in April, 1980, had gone upto 16,840 
kilometres at the end of March 1982. The number of rail fractures had 
increased from 2293 in 1977-78 to 4900 in 1981-82. There must have been 
some further addition to the arrears since. The Committee have desired that 
the Railway Board. should in close coordination with the Ministry of Steel and 
Miness and State Forests Departments, will gear themselves to successfully 
meet this challenge and ensure that no work involving the use of p-way 
materials suffers on account of the shortage of such materials. 

5. The Committee have also observed that the cost of hauling of a goods 
unit-one tonne one,J(ilometre-is much less by BG (8.75 paise) than by MG 
{13. 57 paise}, and Gauge conversion projects <trc generally uncle• taken when a 
large volume of goods traffic is to be handled. These projects play an impor-
tant role in the economic development of the relevant areas. In the interest 
of the economic development of the areas covered by the present on-going 
projects as also to avoid heavy time and cost overruns in their execution, it is 
imperative that more funds are allotted for these projects. The Committee 
have desired the Ministry of Railways (Railway Board) to approach the 
Planning Commission for the purpose so that at least such of the on-going 
conversion projects as are at an advanced stage of execution or are considered 
to be more urgent can be completed expeditiously. 

6. The Committee have also noted that during the last ten years there 
was not a single project costing Rs. 5 crores or above which had been executed 
by the Railways within the envisaged time framework or within the resources 
originally estimated. In the opinion of the Committee, this is a sad commen-
tary on the state of planning and execution of the projects by the Railways. 
The Committee have desired the Ministry of Railways (Railway Board) to 
have an indepth study so as to take steps to improve their planning and 
implementation machinery. 

7. The Public Accounts Committee (1983-84) examined the ~dit para-
araph at their sittiq held on 2 February, 1983. 
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8. The Committee considered and finalised this Report at their sitting 
held on 21 August, 1984. 

~ 
The Minutes of the sittings f16m Part II* of the Report. 

9. For reference facility and convenience the observation and recomme-
ndations of the Committee have been printed in thick type in the body of the 
Report and have also been reproduced in a consolidated form in Appendix (II) 
to the Report. 

10. The Committee place on record their appreciation of the commen-
dable work done by the Public Accounts Committee (1983-84) in taking 
evidence and obtaining information for the Report. 

11. The Committee would like to express their thanks to the officers of 
the Ministries of Railways. (Railway Board) and Shipping and Transport for 
the cooperation extended by them in giving information to the Committee. 

12. The Committee also place on record their appreciation of the assis-
tance rendered to them in the matter by the office of the Comptroller and 
Auditor General of India. 

NEW DELHI ; 
August 23, 1984 
BhadraT-; 1906 

SUNIL MAITPA 
Chairman, 

Public Accounts Committee. 

•Not printed. One cyclo'ltyled C"PY laid O'l the Table of the H"use and !5 copiea 
placed in ParUamont Library. 



CHAPTER I 

A REVIEW OF THE PLANNING AND EXECUTION OF 
CONVERSION OF VIRAMGAM-OKHA-PO.RBANDER 

SECTION 

1.1 Pai·a 6 of the Advance Report of the Comptroller and Auditor 
General of India for the year 1981-82,-Union Gaverninent (Railways) 
relating to conversian of Viramgam-Okha-Porbander Section reproduced 
a!! Appendix I to the Report. 

1.2 The Ministry of Railways (Railway Board) sectioned in December, 
1971 the conversion of 557 km. of Metre Gauge Section· from Viramgam to 
Porbander and Okha into Broad Gauge at a cost of Rs. 42.93 crores. This 
conversion was planned to be completed in 5 years in two phases, first phase 
from Viramgam to Rajkot (181 kms.) and the second phase from Rajkot to 
Okha-Porbander (376 kms.) with an inter phase period of 4 months by prov· 
iding temporary transhipment facilities at Rajkot, if necessary. The project 
anticipated a saving of Rs. 95.55 lakhs per annum due to BG ·operation of 
goods and passenger service and additional earnings of Rs. 275 lakhs per 
annum due to more traffic on completion. The survey report of this project 
specially stressed that the full benefit of conversion project would accrue only 

t if the entire length of 557 kms. was covered in one stretch with the inter phase 
period of 4 months. The project initially schedu!ed for completion within 
5 years had not been completed so far (October 1962). As against the original 
estimated cost of Rs. 42.93 crores the expenditure incurred on t~e project to 
the end of 31st March, 1982 was Rs. 66.87 crores and the revised estimated 
cost (July, 1982) was Rs. 97 crores. 

1.3 The Committee desired to know why the project was not progressed 
after commencement in accordance with the original plan and survey report so 
as to complete it in five years in two phases with an inter-phase period of 4 
months. In a Written reply, the Ministry of Railways (Railway Board) have 
explained the position as follows : 

"When the project was sanctioned in 1971, the cost at the then prevailing 
price level had been estirnat~d at Rs. 42.92 crores. The Project 
Report envisaged completion of the conversion within 5 years and 
1his may perhaps have been possible if it were possible to allocate 
adequate funds for executing the proje~t and further if there wu 
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no escalation of cost during this period. Unfortunately due to 
world wide phenamenon of intlation, the prices af labour and 
materials rose at a very steep rate especially after 1973, and the 
availability of resources dwindled. The Government of India had 
to adopt rather drastic measures to reduce spending and economy 
cuts in expenditure, both revenue and capital were imposed, year 
after year. In view of the difficult ways and means position and 
the inflationary trends, the allocation of funds for executing Gauge 
Conversion Prajects in different years remained in adequate and it 
become difficult to achieve the physical progress, as one would like 
to have it. The percentage of funds that could be allotted for 
Gauge Conversion projects, compared to the throw forward costs 
for their completion ranged from 12 to 14 per cent during the 
period 1973-74 to 1976-77, and there after reduced to about 9 per-
cent during 1977-79. It temporarily increased to 19.5 percent in 
1980-81 but again came down to about 7-8 per cent during 1982-83 
and 1983-84. The average percentage annual escalation of costs 
has, however, been more than the allocation of funds, thereby 

.making it difficult to execute the ongoing projects at a satisfactory 
pace. 

Under the circumstances, against the projected cost of Rs. 42.92 crores, 
for the VOP project as assessed in 1969, funds to the tune of Rs. 
15.75 crores could only be made availabk, in the first 5 years, from 
within the available resources. Hence the work, on this project 
could not be completed inS years. 

Further, by the time funds to the extent of Rs. 45 crores could be made 
available, i.e., by 1979-80 the cost of the project had gone up to 
Rs. 84.27 crores. By the end of March 1980 the balance funds 
required for completing the project was of the order of Rs. 39.61 
crores, an amonnt which could not be allocated in one financial 
year in view of inadef)late overall resources, as the amount allpoc-
ated for the Gauge Conversion Project itself was of the order of 
Rs. 44 crores. 

When the work on Phase I was completed and opened in June 1980, the 
funds requirement for opening Phase II was far in excess of the 
amount that could be allotted from within the overall allocation 
for Gause Conversion Projects. It was, therefore, not possible to 
complete Phase II dUring 1980-81. In fact, , during the period 
1981-82 to 1983-84, funds to the extent of Rs. 34 crores have been 



allotted to -this project and these are still found to be in adequate 
to cover the balance cost of the project since the latest estimated 
cost of the project is now of the order of Rs. 115 crores. Subject 
to the availability of funds during the next financial year, it is 
expected that Phase U of the project will also be completed and. 
opened in 1984. 

1.4 The Committee desired to know how much of the increase in cost 
from Rs. 42.92 crores in 1971 to Rs. 115 crores in 1983 was due to (i) cost 
escalation under labour and stores, (ii) major material modifications after 
commencement of the project in 1971-72, and how much (iii) due to increase in 
general charaes. 

1.5 In written reply, the Ministry of Railways (Railway board) have 
stated : 

"The break up of increase in cost is as follows : 

(i) Cost escalation under labour & stores 

(ii) Increase in cost due to major material 
modification 

(iii) Increase in General charges (This is 
percentage of cost) 

Total increase in cost (115-42.93) 

1.6 The Ministry have added :-

(Rs. crores) 

63.85 

3.05 

5.17 

7l.07 

"The project is expected to be completed with in the latest cost estimate 
of Rs. 115 crores. The estimate is, however, under verification on 
the Railway. The full line is opened to traffic in April, 1984." 

1.7 The Committee pointed out that while the Ministry complained of 
shortage of funds as the main reason for slow progress in the execution of the 
project, the figures given in the Audit Paragraph showed that even the Budget 
provisions for the years 1973-74 to 1978-79 were not fully utilised, and the 
actual expenditure in these years fell far short of the Budget allocations. In 
a note, the Mitrist~ have explained the position as follows :-



"Prom 1973-74 onwards, the R.ailwav Ministry had.to impose economy 
cuts in the Budget outlays, in terms of directives issued by the 
Ministry of Finance, both for plan and non-plan expenditure, to 
reduce deficit financing in the country. The budget outlays were. 
therefore, altered during the course of the year due to various 
reasons. 

From 1973-74 to 1975-76, the actual expenditure was less than the pink 
book outlays, ¥W:eul~ on account of divitions received -

.. 
from the Ministry of Railways to impose cuts in 
expenditur~. During 1976-77, the pink book outlay was reduced 
from Rs. 5.76 crores toRs. 3.48 crores not only on account of 
expenditure cuts, but also partially due to less receipts of P. way 
materials. In 1977-78, it became I.ecessary to transfer some funds 
from VOP Project to a more important defence oriented Bhatinda 
Suratgarh Gauge Conversion Project, which was targeted for ope-
ning by March 1978. The P. way materials and funds had, there 
fore, to be transferred to Northern Railway to enable them to 
execute the priority projects. In 1978-79, however, 90R rails and 
ST sleepers were in short supply, which resulted in savings in the 
allotment for the VOP Project and consequent reduction in final 
grant>. The rolling of 90R rails was started by Steel Plants after 
the middle of March 1979, due to which no rails were received 
during the financial year. There was also heavy shortage in man-
ufacture and supply of ST sleepers by the Durgapur Steel Plant. 
These factors were beyond the control of the Ministry of Railways 
and the Western Railway. Savings againsy this projects, therefore. 
were transferred to other projects. resulting in reduction in Final 
grant ....... " 

1.7 A. At the instance of the Committees. the Ministry of Railways have 
fumi!fked the following figures of allotment as per pink-book and actual 
expenditure on VOP Project during the years 1973-74 to 1978-79 : 

Year 

1973-74 
1974-75 
1975-76 
19'76-77 
1977-78 
1978-79 

Allotment as per 
pink book 

641 
493 
400 
576 
5SO 
793 

(Figures in Jakhs of Rs.) 

Actual Difference 
expendia 2-3 
ture 

396 245 
339 154 
348 52 
348 228 
338 212 
561 232 



1.8 In evidence, the Member (Engineering) Railway Board stated : "For 
some years, there were directions that we should save from the Pink Book 
provision." 

1.9 In another note, the Ministry have further stated : 

"The total funds available for all Gauge Conver~ion Projects and the out-
lays provided for the VOP Project, during the period 1972-76, ha w'e 
been as under : 

Year Total outlay 
for conversion 
projects. 

2 

1972-73 3.29 

1973-74 18.79 

1974-75 20.31 

t 975-76 15.37 

Funds allloted 
for VOP 

3 

1.31 

4.10 

3.37 

3.41 

(Figures in crores Rs.) 

3 as percentage 
of2 

4 

39.82 ~~ 

21.82 ~~ 

16.60~~ 

22.19?~ 

During this period, the following other important Gauge Converison 
projects, were also in progress, have been sanctioned during the 
same period : 

Name of Project Year ofsanccion 

(I) Bangalore-Guntakal 1972-73 

(2) Barabanki-Samastipur 1972-73 

(3) New Bongaigaon-Gauhati 1974-75 

Taking into consideration, the fuct that all these projects were important 
in their respective areas, and it was necessary to allocate maximum 
possible funds to these projects, it was not possible to allocate 
more funds for the VOP Project~ in view of the over all 
conatraints." 



1.10 The Committee enquired whether the Railway Board had under 
taken any exercise on cost benefit study of this project to fix inter se priority 
for early completion of this project specially on consideration of its efficacy 
to reduce cost of operation. In a written reply, the Ministry have stated :-

"No formal comparative cost benefit study has been undertakeu. In view 
of the severe overall constraint on resources, however, the priority 

for the on-going projects was accorded after taking into account 
the stage of completion of the particular project and its importance 
from the traffic point of view so as to expeditiously complete those 
projects which were in a comparatively advanced stage of 
completion." 

1.11 In reply to a question in evidence, the Member (Engineering), 
Railway Board stated : 

"It (VOP Project) was not a low priority work." 

1.12 The Committee pointed out that the Ministry of Railways (Railway 
Board) had themselves stated that MG operations were costlier than BG 
operations, i.e. the cost of hauling one tonne one km. was 8. 75 paise by a BG 

r1 goods !~aen as against 13.57 paise . ..!!ruJ MG goods train on Western Railway. 
In view of this, the Committee desired t? know why priorities were not 
accorded for completing the conversion projects already started. The 
Ministry have stated in a note : 

"The severe constraints on resources, to a large extent restrict the speed 
of execution of the on-going projects. Relative priorities even 
amongst the on going conversion projects have to be accorded 
depending on their comparative importance from the traffic point 
of view and the benefit to be derived by early completion of proj-
ects which are in a comparatively more advanced stage of comple-
tion etc." 

1.13 The Committee then enquired whether the Railway Board had 
apprised the Planning Commission at any stage of the aspect of higher cost of 
haulage on the metre gauge than on the broad gauge system of Western 
Railway to seek more funds for early completion of this as well as other 
Gauge Conversion Projects. The Member (Traffic) Railway Board 
stated:-

••There is very close coordination and .discussion between the Railway 
Board and the Plannin& Commission. The taking up of any new 
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line or gauge conversion has the specific sanction of the Planning 
Commiss•on.,. 

The Ministry have added in a note :-

"The Planning Commission has been approached from time to time as 
also during discussion of the Annual Plans, with complete data of 
cost of Projects and need for adequate funds to complete this at the 
earliest.,. 

i.14 According to Audit, although availability of resources dwindled 
from 1973 onwards owing to steep escalations, the Ministry of Railways did 
not carry out reappraisal of their gauge conversion works in progress with a 
view to redraw their dates of completion in a realistic manner. On the other 
hand the following new gauge conversion works were sanctioned during the 
vears 1973-74 to 1978-79. 

Year Railway Name ofthe Estimated 
conversion cost 

(Rs. in crores) 

1973-74 North Eastern Samastipur 4.75 
Darbhanga 

1974-75 North East New Bongaigaon 
Frontier to Gauhati 24.79 

1976-77 South Central Gunt~t'-Macherla 8.21 

1977-78 Northern Suratgarh 14.00 
Bhatinda 

North Estern Varanasi-Bhatti 13.91 
Western Delhi-Sabarmati 108 00 

1978-79 North Eastetn Barauni-Katiher 20.00 
Western Kapadavganj 4.05' 

1.1_5 The Committee ponitcd out that while on the one hand there was a 
drastic cut in the allocations for the cixsting on-going projects from 1973 on-
ward on account of paucity of funds, on the other hand, New gauge conversion 
projects estimated to cost Rs. 197.71 crores were sanctioned during the years 
1973-74 to 1978-79. In 1980-81, the Railway Board sanctioned some further 
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new gauge conversion doubling and new line projects for Rs. 321.46 crores and 
'fCieased funds ti>the extent of Rs. 27.35 crores for keeping these works in slow 
progress. The Committee wanted to know the reasons for sanctioning new 
gauge conversion projects in the subsequent years when the allocations for the 
present on-going project were drastically cut from 1973-74 onwards. The 
Committee also enquired whether the Ministry of Railways were not aware 
that this would result in spreading the available resources thin on the various 
gauge conversion works in progress. The Member (Engineering), Railway 
Board :stated : 

"Gauge conversion is a separate head and it has nothing to do with the 
new lines. And in this case, the allocation was nominal. We did 
not allocate any appreciable funds. The total allotment for the 
gauge conversion was very limited. 

For example, in 1973-74, the amount required to complete the conversion 
projects on hand was Rs. 137.71 crores, against which the funds 
allotted were Rs. 18.79 crores. In 1974-75, the figures were Rs. 166 
crores and 20 crores respectively." 

1.16 In a written reply, the Ministry have added : 

"The 11 new Gauge conversion projects were approved during the period 
1973-74 to 1978-79. Due to various considerations, the Bhatinda 
Suratgarh Gauge Conversion was approved in 1976-77 on strategic 
considerations and was taken up and completed with the topmost 
priority. The new Bongaingaon-Gauhati conversion was approved 
in 1974-75 and the Barauni-Katihar conversion approved in 1978-79 
were part of the scheme to provide a new Northern BG Trunk 
route to the N. E. region. These projects have been accorded 
priority amd funds are being allotted to the extent possible within 
the overall constraints. The other projects mere approved to meet 
the aspirations of the people of different region. The Delhi-Ahme-
dabad Gauge Conversion, though approved in 1977-78 was, how-
ever, not finally cleared by the Planning Commission for want of 
resources. 

It is seen that with sanctioning of new Projects the limited available 
funds have to be distributed on a larger number of projects, the 
actual distribution of funds was made keeping in view the relative 
priorities of the different projects, with lion's share being given to 
the five pliority projects, viz, Barabanki-Samastiput (1972-73), 
Ountakal-Bangalore (1972-73),Viramgam-Okha-Porbander (1~72-73) 
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' 
New Bongaigaon-Gauhati (1974·7S) and the Suratgarh-Bhatinda 
(1976· 77). In this connection it would be pertinent to mention 
that in the initial stages, for the most gauge conversion Projects 
the requirment of funds is limited as the work is concentrated in 
the area of strengthening/rebuilding of bridges and earth-work in 
formation etc. where the physical progress is limited by the number 
of locations where speed restrictions can be imposed at a time, 
subject to the restriction of overall recovery time, in order to ensure 
uninterrupted traffic flow." 

1.17 The Committee enquired whether before taking up new projects or 
making inter se allocation of funds among new/on-going projects, the Railway 
Board took into account their cost-benefit ratios. The Member (Traffic), 
Railway Board stated : 

"So far on the Railway we have been making our plans, assessments and 
projects evaluations on the basis of economic cost. As far as 
capital investment by the Railways is concerned, economic bene-
fits have not been quantified into the economy. That system has 
to be brought in this. This point is well known. Another point 
which has got fundamental bearing is this. I have got on my books 
the cost of conversion projects as a whole. For 1983-84 it is about 
Rs. I ,000 crores which may again be updated because of the escal-
ation. The balance required to complete the work would be about 
Rs. 685 crores. My funds allotted for conversion projects are of 
the order of Rs. 50 crores. If I have to complete my projects, this 
would mean that for the next 13-14 years not a single new project 
should be undertaken. In the kind ofthe socio-economic conditions 
we are situated, I do not think it would be possible for us to do that. 
If we have to see that this investment takes care of the needs of 
the entire country, I am afraid it will be extremely difficult for us 
and this situation will continue for the next few years." 

1.18 In reply to a question, he stated : 

"A relative assessment will have to be gone into. There are certain 
projects which either from the point of view of Defence or from 
the point of view of the regional development of an area, have 
been given the highest priority." 

1.19 When :nk·'d th<! level at which the priority was fixd, the witness 
added: 
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"By the Government. Even in respect of those projects, the money has 
to come from within the total allotment which is made to us. This 
allotment is again decided on year to year basis. If you give me 
a project which will take four years and will cost Rs. 400 crores, 
unless I get those Rs. 400 crores within those four years, it will 
not be possible for me to complete that project. We are not in a 
position to provide the requisite resources for meeting the total 
requtrements of the country •.. You have to give us sufficient 
resources to develop the railways ...... Unless you assure that, I 
am afraid any Department is bound to suffer the inadequacies . 
...... Every year when we have the allocation made, the first 
exercise that we do is to sit down and see that these are the on-go-
ing projects. Then we tell the Railways that in view of this what 
is the spill over required. We say that these are the works you 
take up now and limit the new items of work to a certain ratio. 
We do limit the new works but because of the long spread over 
and the time taken by these projects, I am aft aid these escalati-
ons do take place." 



CHAPTER II 

DELAY IN RECEIPT OF PERMANENT WAY MATERIALS-
RAILS SLEEP·ERS FROM 1972-74 TO 1980-81. 

2.1 The procurement of rails and sleepers as per requirements of the 
railways are centrally planned and arranged by the Ministry of Railways 
(Railway Board) in December of every year. According to Audit Report, the 
project could not get its requirements of new as well as second hand released 
rails (for sidings, yards etc.) in any year from 197.2-73, since these were 
earmarked for use in various secondary relayings on branch line and new 
constructions. Though second quality of arisings of new rails from steel plants 
were available during 1974-75 to 1977-78 at equivalent cost as for released 
rails, this source was tapped rather late in 1978-79. Similarly for wooden 
sleepers required for the work on consideration of its technical suitability, no 
special arrangements were made in any of the years. The use of alternate types 
viz., steel sleepers. for this project was approved by the Railway Board only 
in September, 1977. The steel sleepers, basides being costlier than wooden 
sleepers, involved extra expenditure on drilling, cold pressing etc. There had 
thus, been inadequate arrangements for supply of track materials which cons-
tituted the main components of the projects, affecting its progress and escalat-
ing its costs. 

2.2 The Committee desired to know why the Ministry of Railways 
(Railway Board) cou1d not make timely arrangements for procurement of rails 
and sleepers for the project. The Ministry of Railways (Railway Board) have 
stated in a note : 

"Although the availability of rails and sleepers procured by the Railway 
Board every year is limited, the allotments are made on the basis 
of urgent need for different projects in different regions. 

Since the rails and sleepers could not be actuaJiy utilised for the VOP 
conversion prior to 1979, the supply of rails and sleepers during 
the earlier period was limited to the barest minimum and the ann-
ual allocations during this period was mainly utilised for constru-
ction of bridges, earthwork and other structures. 

11 
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During 1978-79, the Western Railway did not receive the 90R rails as the 
rolling in the 1st quarter of 1979, from which the supply was to 
be made to Western Railway was started late after the middle of 
March 1979. . ~. i · · 

As regards·supply of steel trohgh sleepers, there was a wide gap in the 
performance of Durgapur · steel plant; between its commitments 
and actual supplies, which was in the range of 62 to 77 ?{ in diffe-
rent years prior to 1979-80, and in fact n:duced to abouc 33% in 
1980-81. This resulted in .short supply of sleepers year after year. 
It was only possible to supply full quantity of sleepers to VOP 
Project by sharing the needs of the line and/other projects. 

As soon as the bridges, earth work in formation and other structures were 
ready on the VOP projects, Phase I, however, adequate quantities 
of rails and sleepers were made available to Western Railway so as 
to ensure its timely opening in June, 1980. '' 

2.3 
stated : 

Durind evidence, the Member (Engineering) Railway Board 

"The point is that unless the whole line is converted, it cannot be used. 
There is no point in doing only 50 kms. in the first year. What 
we decided was that let the formation and aU the bridges be com-
pleted first and they were complcti:d by 1979-80. And immediately 
the next year we rushed all the material and the first phase was 
opened. Now for the next phase, we have started sending the 
materials. 

2.4 In reply to a question. the Chairman, Railway Board added : 

"First and foremost when we took up the construction of new Jines or 
conversion of metre gauge into broad gauge~ the most critical item 
is the bridges. It may take two years, three years or even more 
sometimes for the bridges to be constructed. Then the next phase 
comes. Simultaneously we engaged the labour and constructed the 
embankments. As we call it the burrow pit earth work was done. 
For distant places material had to be brought and the work had to 
be done. Then, when the formation was completed simultaneously 
we started sending the rails there. But when they were not likely 
to be used there we sent them elsewhere. Then the sleepers for 
the Viramaam-Hapa line where needed. We had decided on wooden 
sleepers. Some sleepers were to be obtained from the Assam area. 
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When this SOS cam.e here-I happened to·be ·there· also--we 
arranged for the supply of.40 to 60 th9usands of sleepers to see 
that tile further work was not stopped." 

2.5 The Ministry have in a note added : 

"The most critical items of work on a Gauge Conversion Project are the 
Earthwork in formation and rebuilding/strengthening of bridges, as 
these are time consuming activities. As already explained the rails 
and sleepers could not have been utilised on the VOP Conversion 
prior to 1979, as the earthwork, bridges and other structures had 
not been completed by then. The funds allotted during the period 
1973-74 to 1976-77 had therefore, to be more usefully spent on the 
critical items rather than in locking up capital." 

2.6 The Committee desired to know the existing arrangement for procu-
rement of wooden sleepers required for the various railway conversion projects 
and their allotment made to various railway projects. The Ministry of Rail-
ways (Railway Board) have inter alia stated in a note :--

"The wooden sleepers are procured through various State Forest Depart-
ments. The Railway Board keep liaison with various Forest 
Departments who supply wooden sleepers. Wooden sleepers are 
being supplied by the States of J&K; Himachal Pradesh; Assam; 
Madhya Pradesh; Orissa Karnataka, Nagaland, Arunachal Prad-
esh, Kerala etc. 

Based on the projections made by the State Forest Departments, the 
available quantity is allocated to different Railway/Projects, depe-
nding upon the inter se priorities given to the various works, under 
different plan heads. For this purpose, a meeting is convened by 
the Board during the period Dec. to Feb., which is attended by 
the CTE and CE (Con) of each Railway to discuss the projected 
requirement and allotment of P. Way materials for the forth-
coming year ............ " 

2.7 The Committee asked how it was that western Railway Administ eration 
could not utilise the funds allotted to procure wooden sleepers for its conver-
sion project between Viramgam and Okha while the North Eastern Rly. 
Administration was able to procure wooden sleepers for as much as Rs. 60 
lakhs in 1980.81. The Ministry have stated in a note ; 
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"The work on the Virmgam-Hapa section (Phase I) was carried out mostly 
with ST Sleepers, and the requirement of wooden sleepers was very 
meagre. It was due to failure of the Durgapur Steel Plant to 
manufacture and supply ST sleepers from 1980-81 onwards that 
it became necessary to consider use of wooden sleepers for the 
work beyond Hapa in Phase II. The funds allotted to Western 
Railway during 1979-80 and 1980-81 were not adequate to cover 
the cost of labour and materials for completing the essential works 
prior to opening of Phase I, and also to adequately progress the 
various works beyond Hapa, for Phase II. In fact additional funds 
were allotted during the course of the year both for 1979-80 and 
J 980-8 I, to enable completion of essential works, including proc-
urement of P. way materials required for phase I, and for progre-
ssing important and essential works, including earthwork, bridges, 
structures and baHast for works beyond Hapa, in Phase II. The 
funds available were, however, certainly not adequate for procur-
ement of wooden sleepers required for Phase II at that stage. 

After 1980-8 J, it was necessary to complete all the earthwork in formation 
bridges, other essential structures, buildings, such as cabines and 
quarters, washing lines, inspection pits, etc. so that the infrastru-
cture facilities could become available, for opening Phase II. The 
available limited funds were, therefore, utilised in creating such 
assets, instead of concentrating on procurement of wooden sleepers 
All though most of these works, including earthwork in formation 
and bridges have now been completed, the work of cabines, was-
hing lines, inspection pits etc. are in advanced stage of completion. 
It would, therefore, now be possible to complete and open the 
entire project in 1984. Arrangements are, therefore, also being 
made to procure the balance quantity of BG wooden sleepers, in 
time, for opening of the project next year. 

The BG wooden sleepers arranged for 38 kms. Darbhanga-Samastipur 
Gauge Conversion Project, could not have sufficed for the VOP 
Project, as the requirement on this project is about 7 to 8 times 
of the above quantity." 

2.8 According to Audit Paragraph, the project estimate provided for 
wooden sleepers such sleepers were technically suitable and were cheaper by 
40% as compared to other types of sleepers like steel sleepers. The 
Committee enquired as to why wooden sleepers which were technically 
suited and were cheaper by 40% could not be provided for this project. 
The Ministry have in a note stated : 
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61lt• the intial stages, the programme was to use wooden sleepers only. 
It was due to non-availability of wooden sleepers in adequate 
numbers that ST sleepers had to be mainly used in first half of 
the route. In view of the shortage of wooden sleepers, these had 
to be reserved for use in track circuiting work, renewal in Track 
circuited areas and wooden sleepers at joints, where other sleepers 
cannot ~e used. Now that sleeper availability has improved due 
to manufacture of concrete sleepers in the country, while the avail-
ability of ST sleepers has deteriorated wooden sleepers have been 
used predominantly, on the balance route of about 300 kms. 
(Phase-H)." 

2.9 The Committee asked as to whether any norms/guidelines were laid 
down by the Railway Board for fixing priority in the matter of distribution of 
rails and sleepers for different types ofprojccts such as track renewals, new 
line, gauge conversion etc. The Ministry have stated in a note :-

"As the availability of rails and sleepers is Jirnited in the country these 
have necessarily to be judiciously distributed amongst different 
types of projects. Some of the important factors which influence 
the distribution of P. way materials are as under :-

(i) Availability of funds for different projects and the amount that can 
be earmarked for P. way materials. 

(ii) The needs of the open line for track renewals has to be accorded 
priority especially where the sfety of travelling public is 
involved. 

(iii) On construction projects, e.g., New lines, Gauge conversions and 
Doublings etc. priority is accorded to those projects, which are 
nearing completion and can be opened subject to availability of 
P. way materials. Exception, however is made case of 
projects where P. way materials are in any case required dur-
ing and facilitate the execution of other critical items of works e.g., 
raising of existing formations rebuilding of bridges etc. under 
traffic conditions.'" 

2.10 Pointing out that the ltailway Board was the Central agency for 
procuremont and allotment of rails and sleepers the Committee wanted to 
know the reasons for the failure of Rly. Board to arrange adequate supply of 
rails and slceperst of acilitate expeditious completion of the project. 
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The Ministry have stated in a note :-

"As already explained earlier, the P. way materials have to be allotted to 
different projects judiciously. The rails and sleepers as available 
have been procured during the different years and distributed to 
different projects depending on their relative need and priority. 
The rails and sleepers have been made available on the VOP Pro-
ject for both the phase, as soon as it became clear that other 
critical activities have been completed and the conversion can be 
opened." 

2. t t The Committee pointed out that the HSL had been producing rails 
since 1964. The procurement of their second quality arisings for loops and 
sidings in earlier years would have enabled the Western Railway to conserve 
the limited quantity of released second hand rails and now class-1 rails .tor 
conversion of main lines. The Committee asked whether the Ministry agreed 
with the view that placement of orders of the HSL, Bhilai in the earlier years 
for the second quantity arisings would have facilitated earlier completion of 
this conversion project. The Committee also enquired as to why this was not 
done during earlier ye:1rs. The Ministry of Railway (Railway Board) have 
stated in a note :-

" quality rails (T-18) are those which contain certain flaws, due to 
which the maximum permissible speed is restrictd to 50 kmph. As 
such these rails are not considered suitable for use on the main 
line. They are used on loops and sidings only. 

The procurement of rails for the Main line, the quantity for which is large 
has to be the first priority, and the supply of rails for loops and 
sidings can only came ne . .<t. The procurement of 2nd quality 
rails, for VOP Project was, therefore, not given precedence over 
the need for procurement of lst quality (T-12) rails, for use on the 
main line. The 2nd quality rails and or 2nd hand released rails 
were arranged for use on loops and sidings, at the appropriate 
time, for opening the Phase I of VOP Project, i.e., between Vira-
mgam and Hapa by June, 1980." 

The Ministry have in a further note stated : 

"The 2nd quality rails are required in comparatively very little quantity, 
and that too at the last stage of conversion. They are, therefore, 
procured once the procurement of 1st quanty rails is tied up. AU 
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rails offered by M/s HSL have been purchased. In fact, constant 
pressure has been maintained on M /s HSL to produce more 
rails. 

The procurement of 2nd quality rails has not delayed the project. In 
fact cash outflows have been restricted to delay procurement of 
2nd quality rails not required immediately to avoid locking up of 
capital.,. 

2.12 The Committee asked whether the Railway Board had taken up 
the matter of irregular supply of rails or non-rolling of rails by the HSL in 
1979-80 with the controlling Ministry; if so, on what dates. The Ministry of 
Railway (Railway Board) have stated in a note : 

As already explained there had been irregular supply of rails during 1978· 
79, with considerable shortfalls, and not during 1979-80. This 
matter had been taken up from time to time with Steel Ministry. 
The shortfall in supply of rails was included in the agenda and 
discussed in the Steel Priority Committee meeting on 30.3. 78 i.e., 
when the financial year 1978-79 started. In the meeting witll 
Secretary (Steel and Mines) on 31.7.78, it was confirmed by 
Secretary (S&M) that the commitment to supply 185,000 tonncs 
of rails during 1978-79 will be honoured. This item was again 
included in the agenda of SPC meeting on 8. I I. 78. The matter was 
also taken up with Secretary (S&M) on 22.11. 78. In the 
meeting on 8.11. 78, the Secretary (S&M) again said that the ~ntisc 
committed quantity of 18,5000 tonnes of rails should be met 
with by Bhilai Steel Plant before 31.3. 79. The matter was 
again taken up with Steel Ministry on 1.1. 79 for the anticipated 
shortfall. Member Engineering, Railway Board, also discussed 
with Secretary (S&M) personally on 9.1.79. The Secretary (S&M) 
was confident to supply 185,000 tonnes rails. The quantity actu-
ally supplied was, however, 136,000 tonnes by end of March, 
1979." 



CHAPTER III 

SLIPPAGE IN THE EXECUTION OF VOP PROJECT 

3.1 According to Audit, keeping in view the increasing cost due to poor 
progress of the project, the Railway Administration demanded additional 
allotment of funds and suggested conversion of the entire length of 557 km. 
in one stretch, with an inter-phase period of 3-4 months as in the original 
project estimate to realise the benefits envisaged. The Railway Board, how-
ever, advised (December 1977) that a certain amount of phasing of the project 
was inevitable due to paucity of funds and directed the Railway Administr-
ation (October 1978 and May 1979) to continue the conversion upto Hapa 
station (268 km) in the first phase and complete it by March/April 1980. 
However, keeping in view the operational problems bottlenecks at the new 
(temporary) transhipment point, the Railway Roard stipulated that the rest of 
the sections should be converted during the second phase with a time interval 
of nine months b~tween the first and second (fin a)) phase of completion of the 
project. The Western Railway Administration pointed out (May 1979) to the 
Railway Board that because of the uncertain position of supply of rails, slee-
pers, etc. which had been experienced hitherto, t h~ overall date of completion 
of the project could be only 1982. i.e. nearly tw·) y,·1rs after the intended date 
of completion of first phase. 

3.2 The first phase upto Hapa (268 km) was completed in June 1980 
after setting up temporary transhipment facilities at a cost of Rs. 84 lakhs. 
However subsequant to the opening of this section upto Hapa in June 1980, 
the pace of work on the project was slowed down. Against the allotment 
of Rs. 22 crores sought for during 1980-81 by the Railway to complete the 
project as per the revised plans, the Ministry of Railways (Railway Board) 
allotted Rs. 13.00 crores. This had resulted again in a slippage in the exe-
cution of the project to the revised plan and extended the inter-phase period 
beyond nine months as adequate permanent way material could not be pro-
cured. The overall progress for phase II covering 289 km from Hapa to Okha 
and from Sikka to Porbander upto December 1980 was 50.5 per cent (in phy-
sical terms). The actual expenditure on the project during 1979-80 was the 
highest in any year being Rs. 19.92 crores and the Railway Administration 
sought budget allotment of Rs. 17.98 crores during 1981-82, against which 
approved budget allotment was Rs. 3.95 crores only. The Railway Board at 
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a special meeting held on 14 August. 1981 to review· tile progress of this and 
other works, decided that this project need not be progressed at the expense of 
other projects as the MG Section beyond Hapa was working well as a captive 
MG system and this project should be progressed only if funds could be 
spared for it. 

3.3 In a note furnished to the Committee, the Ministry have thus expl-
ained the position = 

"In December 1977, the Railway Board had pointed out to the western 
Railway that some phasing out of the project was necessary and 
desired that the question be thoroughly examined by the Railway 
afresh and considered proposals submitted to the Board. 

The western Railway, accordingly examined ~ious alternative proposals 
for commissioning the gauge conversion in two or more phases. 
After several discussions in the Railways· and in the Board, the 
Board approved in March 1979 the western Railways's proposal 
for executing the first phase of the project upto Hapa with exten-
sion to new Jamnagar station and a spur to Wind-miiJ, in the 1st 
phase of the Project by March 1980, and the 2nd phase of the 
project consisting of balance length, by March 1982. 

Later on, in May 1979, the Member Engineering held further detailed 
discussions with the General Manager, Western Railway and the 
Heads of Departments, on 6.5. 79, at Ahmedabad, when it was 
considered desirable to open the project with an int(;r-phase period 
limited to 9 months only. 

The decision taken by the Railway Board in May 1979 to limit the inter-
phase period between the first and the final phase to 9 months was 
based on the anticipation that adequate funds would be forthc-
oming during the subsequent years. The Railway's VI Plan origi-
nalJy envisaged a Plan allocation of Rs. 11817 crores. Due to 
severe constraints on resources, however, the final VI plan alloca-
tion, as approved by the Planning Commission, was drasti~ally 
reduced toRs. 5100 crores. Since the Railways Sixth Five year 
Plan has been essentially a rehabilitation plan, to enablo better 
utilisation and productivity from the existing assets, greater emph-
asis had to be laid on replacement of worn out assets, such as 
rolling stock, track, machinery, S&T equipment etc. rather than on 
construction of new line and gauge conversion project. The 
original projection of Rs. 640/- crores for gauge conversion project 
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during the VI ptan period was, therefore, drastically reduced to Rs. 
192 ctores in the final plan. 

With such severe constraints on resources, and the continued inflationary 
pressure on prices, it became extremely difficult to provide adequat 
outlays for even the important on-going projects, such as 
VOP Project to complete both the phases with an interphase 
poriod of 9 months as en visaged by the then Member Enginee· 
ring in May 1979. 

The over-aU expenditure on the VOP Project upto the end of March 
.1980, was abobt Rs. 44.6 crores. The approximate cost of the 
project, as assessed at this point of time was, however, Rs. 84.27 
crores. The balance amount required for completing the project, 
including phase II, was, therefore, of the order of Rs. 40 crores. 
While the annual allocation for gauge conversion projects, during 
the VI plan period has been of the order of Rs. 50 to 60 crores. 
With this limited allocation for Gauge conversion projects it was 
just not possible to provide full funds for opening the VOP project 
in one financial year, with an interphase period of 9 months. The 
Phase I of the VOP Project was, however, completed· and opened 
in June 1980. Due to continued severe constraints on funds it 
was not possible to plan the opening of the 2nd phase of VOP 
Project by March 1981. ...... " 

..j 
3.4 The Committee wanted to know the action taken by the Railway 

Board on western Railway Administration's Report of May 1979 regarding the 
uncertain position of supply of permanent way material. In a written reply, 
the Ministry have stated : 

"As already pointed out, the then Member Engineering held a meeting 
with the General Manager and the Heads of Departments of the 
Western Railway at Ahmedadad on 6.5.79. 

The supply of P. Way materials viz. Rails and Sleepers had not been 
satisfactory during 1978-79. The rolling of 90R rails was not 
carried out by the Bhilai Steel Plant for some reason or the other 
till the middle of March 1979 as a result of which the Western -
Railway did not get the rails. Similarly, there was a heavy short 
fall in the supply of Steel Trough Sleepers by Durgapur Steel Plant 
It was in this background that the General Manager, Western 
Railway had pointed out to the Member Engineering, durnig the 
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meeting of 6.5.79, that the supply position of rails and sleepers for 
the project is uncertain. 

The availability of rails and sleepers is limited in the country. It is, there-
fore, necessary to fix some sort of priority even in the distribution 
of rails and sleepers for different type of projects such as Track 
renewals, new lines, Gauge Conversions of Traffic facilities. The 
problem some times becomes acute when the- Steel Plants are not 
able to meet their commitments. 

However, to meet the target date for opening the VOP Phase {I) by the 
middle of 1980, priority was accorded for supply of all P. Way 
materials, requited for opening this phase in time, even though it 
may have affected some other projects. 

It has been decided to open the 2nd phase of the VOP Project during 1984 
the supply of P. way meterials required has been arranged on pri-
ority basis, and efforts are being made to supply all the materials 
in time during 1983-84." 

3.5 The Committee desired to know t~ justification for the Railway 
Board's decision in August 1981 that the project need not be progressed as the 
MG Section beyond Hapa was working well as a captive MG system. The 
Committee also wanted to know the level at which the above decision was 
taken in the Railway Board. The Ministry have stated, in a note : 

"As already explained., the decision taken in May 1979 and not in Dece-
mber 1977 to complete the VOP Project, with an interphase period 
of 9 months could not be implemented due to subsequent develop-
ments, which were beyond the control of the Railway Board due to 
severe constraints on resources. The plan allocation for sixth Plan 
period had to be drastically reduced, which had an adverse affect 
on the prospects of completion of the on-going Gauge Conversion 
Projects. Adequate funds were, therefore, just not available with 
the Railway to complete the entire project with in one or two 
financial years. 

It was observed in the special meeting of the Board held in the ch~mber 
of Chairman, Railway Board on 14.8.81, that the resources were 
very scarce and had to be used most judiciously . During this 
meeting all the important projects were reviewed, including the 
VOP Project. 



a 
With regard to the VOP Project, the foJiowing minutes were recorded : 

"It was also decided that the Viramgam-Okha-Porbander section need not 
· be progressed at the expense of other projects, as the M.G. section 

beyond Hapa was working well as a captive M.G. System. This 
project should be progressed only if funds could be spared for it. 
A firm schedule should be worked out for further action to be 
taken by the Railway and the siding holders etc." 

3.6 The Committee pointed out that according to the Audit paragraph, 
in 1980-81, the Ministry of Railways (Railway Board) had sanctioned further 
new-gauge conversion, doubling and new line construction works estimated to 
cost Rs. 311'46 crores and released funds to the extent of Rs. 27.35 crores 
therefor. 

3.7 The Committee enquired why, instead of taking up new.projects, the 
Railway Board did not consider it necessary to complete the VOP Project which 
was already in an advanced stage. The Ministry have inter alia stated in a 
note: 

"No new Gauge Cor.version Projects were approved in 1980-81. During 
1981-82, however, 3 new Gauge conversion Projects costing about 
Rs. 162.70 crores, two of which were on N .F. Railway to meet 
the traffic needs of the W N.E. Region, were approved and incl-

~ udcd in the Budget and the Railways were advised to simultaneous) 
take up the final location Engineering-cum Traffic Survey fo·r these 
Jines. No expenditure has been incurred 011 these 3 projects so far 
except for Survey. In 1982-83, two more Gauge Conversion 
Projects costing about Rs.52.64 Crores, were approved and included 
in the Budget on Strategic considerations, and have therefore been 
accorded high priority. These two projects have, however, not 
affected the priority of the VOP project or the other priority proj-
ects which were on the verge of completion." 

3.8 The Committee enquired whether the Railway Board were aware of the 
transhipment bettlenecks, higher cost of haulage, poor condition of MG 
track as well as the representations from trade for early completion of the 
project. The Ministry have, in a note, stated : 

"The Railway Board are aware of the various problems relating to trans-
hipment bottlenecks, higher cost of haulage, deterioration in the 
condition of MG track, as well as the fact that the trade has been 
pressing for early completion of the Project, in the context of dura-



tion of interphase period between the two consecutive phases in 
the opening of long conversion Projects, such as VOP, but there 
were circumstances beyond the control of the Railway Board which 
had prevented earlier completion of the Project. 

The transhipment bottlenecks are inherent in any Railway system compri-
sing of more than one gauge. The transhipmhnt bottlenecks in the 
Project area can, ~herefore, not under any circumstances, be consi-
dered as a creation of VOP Project or its implementation. Similarly 
the variation in the cost of haulage on different gauge, are also in-
herent in the system. specially if there are large number of unrem-
unerative branch lines, on the MG System, as on the Western 
Railway. The condition of the track on a conversion route does 
get affected, as no renewals of track are carried out after the sanc· 
tion of the Conversion project. To ensure adequate safety, however 
sections where the percentage of unserviceable sleepers was high 
have been replaced with BG wooden sleepers. Wherever necessary 
the 90 1 bs rails have also replaced the old MG rails, which consti-
tuted a safety risk. The Western Railway has, therefore, been 
taking all necessary steps to ensure that the safety of track is not 
jeopardised. 

Notwithstanding these problems, as also representations from trade for 
early completion of the Project, the completion of the Project has 
entirely dependent on availability of adequate resources. Since 
adequate funds have not been available since the inception of the 
Project the work has been progressed at different points of time to 
the extent of availability of the resources." 

3.9 During evidence, the Committee pointed out that the first phase of 
conversion was upto Rajkot only. In 1979 it was extended upto Hapa. They 
wanted to know the considerations for this change. The Ministry have stated 
in a note : 

"Th.e 550 km work was split into two approximately equal portion~ con-
sisting of 260 and 290 kms, covering major Town of Jamnagar in 
1st phase. The 1st phase was therefore, kept upto Hapa from 
considerations of overall economy, as it was a major marshalling 
yard on the project, and the infrastructure available at Hapa could 
be used for providing temporary transhipment facilities, instead of 
invostingJarge amounts elsewhere." 



3.10 According to the Audit paragraps, the Railway Board, at a special 
meeting held on 14.8.1981, decided that this Project need not be progressed 
at the expense of other projects as the MG Section beyond Hapa was working 
well as a captive MG system. The Committee enquired how the Railway 
Board had held that the MG section beyond Hapa was working well as a 
captive MG system, when there were 148 cases of rail fractures and 165 cases 
of spring failures every monih in spite of crippling speed restriction (20 km. 
per hour). In a written reply, the Ministry have stated : 

"The incidence of spring failures could be due to intensive usage or age of 
the springs in use and have no relation with the condition of track. 
As regards the rail fractures, casual an·d spot renewals of track was 
carried out on the MG section with 90 lb. rails, which could be 
used at the time of conversion to BG so as to counter the local 
problem. Gauge conversion of the entire section is, however, not 
merely a matter of changing track but involves complete change of 
system. Since adequate funds were not availab~c, and it was not 
practicable to change the system within the available resources, it 
had become necessary to wait till adequate funds could be found. 
Incidentatly the MG section beyond Hapa was found to be other-
wise working satisfactorily as an MG system, and, therefore, there 
was no need to be unduly exercised in the matter, as funds were a 
severe constraint, and it was considered that there was no point in 
trying to force the progress of VOP Project at the expense of other 
projects which were also on the verge of completion." 

3.11 The major industaril points-Sikka Mithapur, Dwarka, Porbandar, 
Ranawas were not covered by the first phase of the project upto Hapa. Hence 
the traffic from and to these points were partly trashipped at Hapa and partly 
routed through all metre gauge route involving extra load of lSI to 202 k with 
attendant extra cost in haulage handling and in transit losses etc. to the Rail-
ways as well as to trade and industry. 

3.12 The Committee desired to know how the transhipment/handling of 
goods at the new (temporary) transhipment shed at Hapa was managed. The 
Ministry have, in a note, stated : 

"The transhipment/handling of goods at the new temporary transhipment 
shed at Hapa is being managed through Handling Contractor Mes-
sors. Lotus Handling Co., Abcmdabad." 



3.13 The Committee asked whether the handling contract was finalised 
after calling for open tenders. The Ministry have inter alta stated : 

"Handling contract was finalised after inviting limited tenden by callin1 
quotations from seven Handling Contractors holding major Hand· 
ling contracts." 

3.14 The Committee wanted to know the considerations for initially not 
inviting open tenders for the handling contract at the new transhipment shed 
at Hapa. The Ministry have, in a note, stated : 

"Limited tenders were invited to ensure that competent cotracts with 
known credentials only complete. It was also anticipated that reso-
urces in future years would be adequate to complete the work in a 
shorter span. This however did not materialise." 

3.15 According to Audit, whereas the earnings on halulage by either MG 
or BG is the same, the cost of haulage to the Railway on MG wagons is more 
than that of BG by 3.83 paise per tonne km on Western Railway. The delayed 
completion of the conversion project and the consequent prologation of the 
inter phase period from June, 80 i.e. after the opening of the transhipment 
point at Hapa, had been resulting in extra haulage cost of Rs. 1. 78 crores per 
years despite charging the users, freight by the longer MG route. 

3.16 The Committee desired to knew whether the conversion of sidings 
connecting the factories was being taken up simultaneously along with conve-
rsion of the main lines, and if not, the reasons therefor. The Ministry have 
stated in a note : 

"Conversion of private sidings have been taken up simultaneously. There 
are some sidings with Port Authorities at Okha, Bedi and Porbandar. 
These were required to be converted at the cost of Port Authorities. 
Loading facilities for traffic originating from these minor Ports are 
being provided at the nearest station viz at Widdmill for Bedi port 
at Okha for Okha port and at Porbandar for Porbandar Port.•• 

3.17 The Committee pointed out that the project had been progressing 
tardily due to want of funds, but in the meanwhile Railway bad spent Rs. 84 
lakhs on temporary transhipment arrangements at Hapa, besides incurring a 
loss of Rs. 1.78 crores per year on longer MG movement. The Committee 
enCfuired whether the project eould not be completed faster by avoiding such 



losses had a more judicious use of available funds. The Ministry have inter 
alia stated : 

"The provision of temporary transhipment facilities at Hapa was unavo-
idable and had to be provided irrespective of the period of the 
interphase, between Phase I and Phase II in order to avoid disloc-
ation of traffic. In fact these had been provided when the inter· 
phase period was fixed at 9 months, and the same arrangement is 
continuing. The expenditure of Rs. 84 lakhs on the temporary 
transhipment arrangements at Hapa was, therefore, unavoidabla 
and inevitable ...... . 

The statement that a loss of Rs. 1. 78 crores has been incurred per year 
on longer MG movement on the Western RaHway has not been 
made after appreciating the facts in their proper perspective. The 
re-routing of traffic bas been made on natioualisation of movement 
of traffic with the intention of avoiding empty haulage 
of BG stock. The saving in the turn round of stock would certa-
inly outweigh the extra haulage pointed out by the Audit. The 
traffic has in any case been carried out by the charged route. 
Moreover, due to severe constraints in resources it had not been 
practically possible to take up and commission the VOP Project 
with a shorter interphase period. 

Under the circumstances it would be appreciated that the delay in the 
opening of the VOP phase II, has been not on account of any in-
difference on the the part of the Railway in the husbanding of 
resources, but due to circumstances beyond the control of the 
Ministry of Railways and the western Railways." 

3.18 In reply to a question as to the benefits accruing from post conver-
sion up to Hapa, the Ministry have stated : 

"The completion of the conversion upto Hapa has certainly given a 
fillip to industrial development at Surendra Nagar, Wankaner, 
Rajkot, Hapa and J amnagar." 

3.19 The anticipated cost of the project to be completed by the end of 
March 1984 had been worked out to be Rs. 115.88 creres. The Committee 
desired to know how and what basis the anticipated cost had been worked and 
whether it included the cost of conversion of the siding. The Ministry have, 
in a note, stated : 

"The cost has been worked out by detail estimation taking into conside-
ration latest costs. It includes conversion of portion of sidinsa 
within railway premises. These sidings are for-



tf 
l. M/s Tata Chemicals Ltd. at Mithapur 

2. M/s ACC Ltd. at Dwarka 

3. M/s DCC Ltd. at Sikka 

4. M/s Saurashtra Cement at Ranawao 

5. M/s " Chemicals at Porbandar 

6. M/s ACC Ltd. at Porbandar 

3.20 Pointing out that after conversion of the final phase in 1984, the 
transhipment at Hapa would be closed and major portion of the MG goods 
transhipmens traffic at Sabarmati Yard would be reduced, the Committee 
enquired whether the Western Railway or Railway Board had thought of or 
formulated plans to reduce the yard operation costs at Sabarmati and Hapa 
and redeployment of staff rendered surplus owing to reduction in the workload. 
The Ministry have stated in a note : 

"The conversion is planned by end of April 1984. 

The effect of conversion on transhipment at Hapa and Sabarmati i& under 
active examination with a view to reducing yard operations cost 
and redeployment of staff." 

3.21 The Committee desired to have a statement for the last ten years 
about the projet costing Rs. 5 crores or more executed within the time frame-
work and within the resources originally estimated. The Ministry have 
stated : 

"There is no such project costing above Rs. 5 crores, which has been 
completed within original estimated cost, due to inflationary pres· 
sure on prices." 

3.22 The Committee enquired whether there were any other projects in 
the Western Railway which had also been considerably delayed. They also 
wanted to know the steps taken to avoid such delays. The Ministry have 
stated : 

"As has been explained earlier and also during the oral evidence. it has 
not been possible to complete any project within period of 5 years, 
due to the severe constraint on resources, coupled with thet fact 
that there has been a steep general 'escalation in the price of labour 
and materials during the past 10 years. The wholesale price index, 
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which stood at 100 in 1970-71 rose to 257.3 in 81 a8019nd 288.3 
in 1982-83. The annual allocation of funds for the new lines and 
Gauge conversion Projects has, however: been meagre and not 
even adequate to cover the annual rate of price escalation. 

e 
It was, tbktefore, decided by lhe Railway Board in consultation with the 

Planaing Commission to identify a few projects to be executed on 
priority and to slow down others, so as to derive the maximum 
benefits from the investment made. In respect of Gauge conversion 
Projects priority was accorded to these Projects which had made 
substantial progress so that these could be completed expeditiously. 
Planning Commission is also being approached from time to time 
to find ways and means to increase the allocations for the Rail-
ways. 

There are a few Doubling Projects on theW. Railway which too had 
suffered delays of about 8 to 10 years due to the severe constraint 
of resources. Efforts have been made to increase the annual 
allocation for such projects due to which these too are nearing 
completion." 



CHAPTER IV 

GAUGE CONVERSION IN PORBANDAR PORT AREA 

4.1 The Committee enquired whether the Railway Board had taken up 
the matter with the Ministry of shipping and Transport as to who would bear 
the cost of conversion in the Porbandar area. The Member (Engineering), 
Railway Board stated : 

"We have taken it up with the Ministry of shipping and Transport. They 
have not agreed to it." 

4.2 The Joint Secretary, Ministry of Shipping and Transport expl-
ained: 

••porbandar Port is a minor port under the administrative control of the 
State Government of Gujarat. Therefore, any expenditure on the 
development of this port met by the State Government, and not 
the Central Government. Any expenditure on conversion will have 
to be borne by the State Government under their own Plan funds 
and not by the Ministry here." 

4.3 When asked whether the Ministry of shipping and Transport had 
taken up the question of having an all-weather poart at Porbandar, the witness 
stated : 

ult has to be done by the State Government under their own plan, and 
not by the Ministry of shipping and Transport. We have 10 major 
ports. As far as Porbandar is concerned all the expenditure is 
incurred by the Gaujart Government." 

4.4 In reply to question, the Member (Engineering), Railway Board 
stated : 

11We have written to tho State Government also." 

4.5 The Chairman, Railway Board added : 
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•'It is an important port from the national point of view, especially for 
Rajasthan, Haryana and Punjab. It is specifically in the context 
that this conversion was considered very important because quite a 
lot of tonnage goes through this port for 9 months in a year." 

4.6 The Committee wanted to know the ground for treating Porbandar 
as a minor port. They also wanted to know the critel'ia for treating a port 
as a major or minor. The Joint Secretary, Ministry of Shipping and Trans-
port stated : 

"Depending on their importance to the national economy, we declare 
ports as major ports. At the moment we have 10 ports in the 
country which have been declared mojor ports like Madras, 
Bombay, kandla, Cochin, Mangalore, Calcutta, Paradip etc. Goa is 
a mojor port. There are a number of other ports, which are descr-
ibed as minor ports. We hav~ a Major Port Trust Act under 
which we take action for declaring a port as a major poll." 

4. 7 When asked whether it depended only on the volume of traffic, the 
witness stated : 

"There is no cut-off point of traffic handled. We have to take into acc-
ount the importance of that particular port to the economy of the 
country. For instance, Nhava sheva is being declared as major 
port. Paradip waa earlier a minor Port under the Orissa Govern-
ment. Now it is a major port u~der the Government of India. It 
will depend upon the kind of hinter land which the port commands 
and its industrial growth. We take into account the total econ-
omic growth of that area. A port will not handle much traffic 

\ unaless the hinterland offets the potential. . If it develops properly 
for imports and exports, it becomes important at that particular 
point of time." 

4.8. When asked whether it was not a fact that even thongh in terms of 
the Act, the Porbandar Port might be a minor port, from the point of view of 
national economy it was a very important port, the witness reqlied : 

"It is correct. ·• 

4.9. The Committee asked whether the state Governmeut of Gujarat had 
given any assurance on the conversion of this line from MG to BG. The 
Member (Traffic), Railway Board stated : 
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"The broad gauge conversion has to be taken up only in the port area. 
The rest of the area in already broad gauge. The question 
was regarding extending it right upto the wharfs. When 
the federal financial integration took place and all that, this 
area went to the State Government. The land belongs to them 
and the assets belong to them. Therefore, if an)'thing is required 
to be done further, this cost will have to be borne by them since 
the land is theirs." 

4.10. The Cha1rman Railway Board added : 

"I have had a detailed discussion with the Chief Secretary of Gujarat. I 
have specifically told then that we will bring the rail head right 
upto the port and on deposits terms to the port." 

4.11. The Committee asked as to why the Railway Board could not 
acquire the land, the Member lTraffic) stated ; 

"There is a small break, which if they agree, can be covered. It is under 
correspondence with the State Government-" 

4.12. The Chairman, Railway Board added ; 
"As far as we are concerned, ours is in a poor state of finance with reg-

ard to availability of money for conversion. If we are to pay 
compensation to the State Government, the cost of our work will 
go very much higher. Normally our procedure is that upto the 
accepted rail head, we do the conversion." 

He further stated: 

"There is no difficulty if they deposit the amount which is a small amount 
for conversion, we shall complete the work." 

4.13. The Member (Traffic) Railway Board added : 

"According to the assessment we made at that time, the traffic which is 
directly coming from the shipment of imported things did not 
warrant us to spend any money. But we can again examine it." 

4.14. At the instance of the Committee, the Ministry of Railways 
(Railway Board) have furnished a note summing up the correspondence and 
discussions between them and the Government of Gujarat on converting the 
rail yard inside the Porbandar Port, which is reproduced below : 

"Before Indian Independence in 1947, the princely states were owning the 
railways and ports in their territory. 
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After federal integration, the railways were merged with Indian Railways 
being a Central subject, and the Minor Ports became a State 
subject. 

The financial integration of railways, of ports at Bedi,Okha and Porbandar 
has since been under examination and not yet decided. 

As the matter stands today, the integration of pott railways has not been 
done with Indian Railways. The modalities of integration are still 
under debate. 

With VOP Conversion taken in hand, the Railways's stand has been that 
sidings within the minor ports should be done at the cost of minor 
ports by State Governments. This is not being agreed to by the 
State Government. 

In this connection, the matter has been in correspondence with State 
Government for number of years and the latest position is summed 
up in the letter written by the Hon'ble Railway Minister to the 
Hon'ble Minister of Agriculture & Port, Gujarat, Gandhinagar. 
copy attached hereto. 

Facilities, have been provided at Porhandar for Porbandar port, Windmill 
for Bedi port and Okha for Pokha Port, for handling traffic of 
these minor ports. There are 2 main issues which are being sorted 
out; 

(a) Who should bear the cost of conversion of the port sidinas. 

The principle followed by Railway is that all sidings in the Major Ports 
are laid at the cost of port Trust and in case of minor ports by the 
State Government. 

(b) Whether the traffic originating from the minor ports justifies invest-
ment of conversion of sidings so as to give adequate return on 
investment. 

The Railway's contention has been that on both the counts viz., the 
principle of apportionment of cost and the volume of traffic such 
conversion was not justified, in view of adequate facilities being 
provided close to the ports after convers~on. 



The matter is stiJJ under active consideration with the State Government 
and the modalities of limited conversion of these sidings are being 
worked out." 

4.15. The Committee desired to know the estimated return on the project 
for the first II years. 

The Ministry have stated : 

"The estimated return on the prqject on a cost of Rs. 115 crores is antici 
pated @ 7.13 ~~ which is more than 6.84% which worked out when 
project was sanctioned in December 1971." 



CHAPTER V 

"' ~ECOMMENDATIONS/CONCLUSIONS 

5.1 The Ministry of Railways (Railway Board) sanctioned in December 
1971 the conversion of 557 kilometres of metre gauge section from 
Viramgam to Porbandar and Okha into broad gauge at a cost of Rs. 41.93 
crores. This conversion was planned to be completed in five years i.e., 
December 1976 in two phases. The project anticipated a saving of Rs. 95.55 
lakhs per annum due to BG operation of goods and passenger services and 
additional earnings of Rs. 275 lakhs per annum on account of more traffic 
on completion. The survey report of thh project specially stressed that the 
full benefit of conversion project would accrue only if the en tire length of 
557 km was converted in one stretch with an inter-phas~ period of four 
months. The work on this conversion project was started in January 1972 
and progressed to the extent of 44 per cent (cumulative in physicalt erms) in 
5 years i.e., by 1977-78, due to restricted allotment of funds year after year, 
by tbe Ministry of Railways (Railway Board). The first phase upto Hapa 
(268 k.ms) was completed in June 1980 after setting up te111porary tranship-
ment facilities at a cost of Rs. 84 lakhs. Subsequent to the opening of this 
section upto Hapa in June 1980, the pace of th& work on the project was 
slowed down, resulting in further slippage in the execution of the project, 
and phase-II, which, in May 1979 was proposed to ~~~ openeJ in M11rch 1981, 
was expected to be opened in April, 1984. Thus, the project, which acc{)rding 
to the original plan, was to be completed in 5 years, had taken more than 12 
yean to Complete and its latest cost estimate was Rs. 115 crores. 

5.2 As a result of heavy slippage in the execution of the Project, the 
Railway could not derive full benefit of the anticipated saving of Rs. 95.55 
lak.bs per annum due to BG operation of goods and passenger services and 
adtlitional revenue of Rs. 275 lakhs per annum on account of more traffic dur-
iD& tbe intervening period 1977-1984. Further, due to inordinate prolongation 
of inter-phase period, the Railway had to incur an expenditure of Rs. 84.60 
lakhs per annum on account of handling expenditure and Rs. 34.56 lak.bs 
per aDIIIUD on account of wage bill of extra transhipment staff at Sabara-
.. tl Btlides this, extra haulage cost to the Railways due to rationalised 
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MG movement of goods was Rs. 178 lakhs per annum. Industries aatl rall 
users had also to pay extra freight due to longer haulage. (This ••s aot 
)een quantified). As such, according to audit. prolonged interphase bas 

(/entailed aeditional annual expenditure of at least Rs. 297 lakbs. But more 
importantly, none of the important industrial centres-Sikka, Mithapur, 
Dwarka, Porbandar and Ranawao-for whose benefit the Project was sanc-
tionnd, c••uld derive the benefit of cunversion till the completion of Pbase-11 
in 1984. 

5.3 While the Committee agree that drastic cuts in allocations for the 
Project on account of difficult ways and means position of Government were 
mainly responsible for the heavy slippage in the execution of the Project, in 
their opinion, the practice of taking up too many p10jects at a time by the 
Railway Board, together with a lack of will on their part to execute the 
Project with due urgency had also contributed to the slippage in no small 
measure. It passes the comprehension of the Committee that while the 
present on-going Project, which was considered to be a fairly higbpriority 
project, was starved of funds, new gauge conversion projects estimated to 
cost Rs. 197 71 crores were sanctioned by the Railway Board duridg 1973-74 
to 1978-79. Some further new gauge conversion, doubling and new line con-
struction warks estimated to cost Rs. 321.46 crores were sanctioned by the 
Railway Board in 1980-81, and a sum of Rs. 27.36 crores was released 
therefor. The result was further scattering of already thin resources. 

5.4 Time and again, the Committee have been pointing out that it is 
unwise on the part of the Railway Board to take up too maay projects 
simultaneously which only results in spreading the limited resources at their 
disposal so thinly as not to make any impact. Such a practice not only 
delays the completion of projects but also results in heavy cost escalations. 
How costly the slashing of the allocations had proved in the present case 
will be seen from the fact that the Project which was originally planned to 
be campleted in 5 years had taken over l2 years to complete and the cost 
had risen from Rs. 42.93 crores to R,. 115 crores. An analysis of the rise in 
cost shows that over 95 per cent of it was accounted for by cost overrun 
alone and less than 5 per cent by increase in the scope of the Projeet~ The 
Committee desire that the Ministry of Railways (Railway Board) should 
take bp only such number of projects at a time as they can expeditiously 
complete within the resources at their disposal; in· case, however, in aa 
emergent situation the Ministry have to slash the allocations they sllould 
see to it that, as far as possible, on-going projects, particularly bigh,iiority 
projects at an advanced stage of extcution, are oaly lldnhaaUy affectft. 



S.S The Committee are · astonished at the extent of indecisiveness 
shown by the Railway Board in this case. Whatever the allocation-cuts in the 
·earlier years, in May 1979 (by which time the difficult ways and means 
position of Government was well-known), the Railway Board decided that 
keeping in view the operational problems/bottlenecks at the new (tempqrary). 
transhipment \)Oint, the inter-phase peried (i.e., the period between the com-
pletion of Phase-1 and Pbase-11) should be limited to nine months. As the 
first phase was completed in June 1980, according to the above decision, the 
second Phase should have been completed in March 1981. However, subsequ-
ent to the opening of the first phase upto Hapa in June 1980, the pace of 
work on the project was slowed down. Against the ·allotment of Rs. 22 crores 
sought for during 1980-81 by the Railway to complete the Project as per the 
new schedule, the Ministry of Railways allotted only Rs. 13 crores and in 
1981-82, as against the Budget altotment of Rs. 17.98 crores sought for by . 
Railway, the approved Bndget allotment was only Rs. 3.95 crores. On 14th 
August, 1981, the Railway Board decided that this P1oject need not be 
progressed at the expense of other projects. But, in less than a month-on 
29.8.1981 couseque~t upon Government decision to speed up movement of 
fertilizers, cement, etc. for the minor ports in Gujarat, the Railway Board 
reversed their earlier decision of 14th August. 1981 and directed the Railway 
Administration (September 1981) to speed up the execution of the balanee 
work so as to complete the Project by 30th September, 1983. But, the above 

j. 1 instructions were not followed up by adequ t te fund allotment which the 
Committee cannot approciate. The cumulative result bas been that the inter-
phase period bas stretched over to 46 month~. instead of 9 months as decided 
in May 1979. 

5.6 The Committee note that one of the main considerations on which 
. the Railway Board bad decided on 14.8.1981 that the Project need not be 
progressed at the expense of other projects was that the MG section beyond 
Hapa was "working well as a captive MG system." The Commitee are 
astonished at the above reasoning, in the light of the fact that there had 
been 148 cases of rail fractures and 165 cases of spring failures every month 
during 1981-82, in spite of crippling speed restrictions (20 km per hour). The 
Committee expect the Railway Board to be more realistic in taking 
important decisions. 

5.7. The Committee are also not happy with the performance of tHe 
Projeet authorities. The reason given by them for the heavy slippage ia the 
execution of the Project was dnstic cuts in fund allocatiou for Project. But 
stra01ely, even t~e Pink Book provisions, heavily slashed as they were, ceulcl 
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not be fully utilised by the Projact authorities. According to a note furnished 
by the Ministry of Railways, during 1976-77 the Pink Book outlay was reduced · 
from Rs. 5. 76 crores to Rs. 3.48 crores not only on account of expenditure cut 
also partially due to less receipt of P-Way materials (i.e., rails and sleepers). 
In 1978-79,90 R ralls and ST sleepers were in short supply, which resulted in 
savings. However, in another note, the Ministry of Railways have stated that 
the rails and sleepers could not have been utilised on the Project prior to 1979, 
as the earthwork, bridges and other structures bad not been completed by then. 
As soon as these were ready, adequate qqpntities of rails and sleepers were 
made available so as to ensure the timely opening of Phase-1 in June 1980. If, 
as argued by the Ministry of Railways, the P-Way materials, could not have 
been utilised on the Project prior to 1979, the Committee fail to understand 
why the Project authorities, instead of locking up funds in P-Way materials, 
had not spent more amount on critical items of work such as earthwork in 
formation and re-building/strengthening of bridges so as to accelerate their 
completion. Had this been done, the slippage in the execution of the Project 
could have been somewhat reduced. In the opinion of the Committee, this is an 
instance of lack of ·proper planning. The Committee trust that the Ministry 
will ensure that such works are planned more carefully in future. 

5.8. The procurement of Permanentway materials as per the requirements 
of Railways is centrally planned and arranged by the Ministry of Railway$ 
(Railway Board) in December every year. According to Audit, one of the 
reasons for the slippage in execution of the VOP Project was delay in receipt 
of Permanent Way materials. The Ministry of Railways (Railway Board) have, 
however. not agreed with this view. According to them, as soon as constructiop 
of bridges, earthwork in formation and structures for both the phases were 
ready, P-Way materiats were arranged by them to ensure timely completion of 
both the phases. However, from the material furnished by the Ministry, the 
Committee find that at a meeting held on 6.5. 1979 the General Manager, 
Western Railway, had pointed out to the Member (Engineering), Railway 
Board that "the supply position o( rail and sleepers for Project (was) uncer-
tain." In any case, one thing is clear. The availabilty of rail and sleepers is 
limited in the country and, as admitted by the Ministry of Railways, "the 
problem sometimes becomes acute when the steel plants are not able to meet 
their commitments.'' The Committee observe that even in the late 'Seventies' 
when, on account of financial constraint, the track construction/rehabilitation 
work was at a low ebb, the position regarding supply of P-Way materials was 
aot easy. The Railway Board have now a giaaatic task aheatl In having to 
rehabilitate heavy arrears of track renewals, in addition to on-going works. 
Accordia8 to para 1.10 of the 187tb Report of tbe Public Accounts Committ~ 



(1983-84), the arrears of track renewals, which were 13,100 kilometres at the 
beginning of the Sixth Five Year Plan io April 1980, bad gone upto 16,840 
kOometres at the end of March 1982. The number of rail fractures had 
Increased from 2293 in ~977-78 to 4900 in 1981-82. There must have been 
some further addition to. the arrears since. The Committee trust that tbe 
Raihlay Board, in close. coordination with the Ministry of Steel and'Mines 
and State Forests Departments, '"ill gear themselves to suc~essfully meet this 
challenge and ensure that no work involving the use of P-Way materials suffers 
on account of the shortage 9f sueh materials. 

5.9. In Para 193 oftheir 103rd Report (Seventh Lok Sabha), the Public 
Accounts Committee had expressed their dissatisfaction at the slow pace of 
gauge conversion pl'ojecis and recommended time-bound completion of the on-
going projects to eliminate concerned transhipment points. From the data 
furnished by the Ministry of Railways (Railway Board), the Committee find 
that the pasition has since a&sumed alarming proportions. During the year 
1983-84, conversion projects estimated to cost Rs. 1003.23 crores were under 
execution. and the balance required to complete these works ainounted to 
Rs. 685.30 crores. But the total funds allotted for all the conversion projects 
during the year amo~nted to onfy Rs. SO crores: Commenting upon this situa-
tion, the M('mber (Traffic), Railway Board, observed in evidence : "If I have to 
complete my projects, this would mean that for the next 13-14 years not a 
single new project should be undertaken. In the kind of the socio-economic 
conditions we are situated, I do not think it wold be possible for us to do 
t)lat ... You have to give us sufficient resources to develop the railways ... 

• Unless you assure that, I am afraid, any Department is bound to suffer from 
the inadequacies ... " The Committee observe that the cost of haulage of a goods 
unit-one tonne one kilometre-is much less by BG (8.75 paise) than MG 
(13.57 paise), and Gauge conversion projeds are geaerally undertaken whem a ·. 
large volume of goods traffic is to be handled. These projects play an important 
role in the economic development of the relevant areas. In the interest of the 
economic development of the areas covered by the present on-going projects as 
also to avoid heavy time and cost overruns in. their execution, it is imperative 
that more funds are allotted for these projects. _The Committee would like the 
Ministry of Rail"'ays (Railway Board) to approach the Planning Commissioa 
for the purpose so that at least such of .the on.:going conversion projects as are 
at an advanced stage of execution or are considered to be more urgent can be 
completed expeditiously. The Committee would also like. the Planning Com· 
mission to . give a ~mphathatk ... co11sidcra~ion to the roquests made by the 
Ministry of Railways io this ~egard. 



5.10. The Committee desired to know whether there was any project 
costing Rs. 5 crores or above during the last ten years which had been executed 
by the Railways within the envisaged time framework or within the resources 
originafty estimated. The Ministry of Railways (Railway Board) have stated 
that there b no such instance. This is a sad commentary on th~ state of 
planning and execution of proj-ects by the Railways. The Committee would like 
the Ministry of Railways (Railway Board) to have an indeptb study so as to 
take steps to improve th ~ir planning and implementation machinery. 

5.11. The Cpmmittee enquired whether the Western Railway bad 
formulated plans to reduce the yard operation costs at Sabarmati and Hapa 
and to redeploy staff rendered surplus owing to reduction in worklo.ad con-

~ . 

sequent upon completion !)f Pbase-11. In a note, furnished to the Committee, 
tbe Ministry have stated that '•the effect of conversion on transhipment at 
Hapa and Sabarmati is under active examination with a view to reducing yard 
operations cost and redeploymellt of st1ff. The Committee would like to be 
informed of the decisons taken in the matter and concrete steps taken to reduce 
yard operation cost and to re-deploy surplus staff. They would also like to be 
apprised of the extent of saving achieved as a result. 

5.12. The Committee noto that on the conversion of Viramagam-Okha-
Porbandar Soctioa from MG to BG, facilities for handling traffic of Porbandar, 
B odi and Okha Ports have been provided at Porbandar, Windnill and Okha, 
respectiveJy. However, the sidings of these ports have not yet been converted 
from MG to BG. A point has arisen as to who should bear the cost of con-
version of these sidings. According to the Ministry of Railways, the principle 
followed by the Railways is that all sidings in the major ports should be laid 
at the cost of the Port Trusts and in the case of minor ports, at the cost of 
State Governments concerned. As all the above three ports are minor ports, the 
cost of the port sidings should be bronc by the State Government. The Com-
mittee have been informed by the Railway Board that the matter is "still under 
active consideration with the State Government and the modalities of limited 
conversion of these sidings are being worked out.'' The Committee desire that 
the matter should be finalised at an early date so that the object underlying the 
VOP conversion is fully achieved. The Committee would like to be informed of 
the decision taken in the matter. 

5.13. The Committee note that Porbandar Port which bas been made aa 
all-weather port at a cost of Rs. 7.25 crores, is a minor port under the adminis-
trative control of tbe State Government of Gujarat. Durin& evideace, the 
r~preseatative of the Mlo.istry of Traasport aad Shippin& qreed that althou&h 
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in terms of the Major Port Trusts Act, Porbandar might be a minor port, from 
tbe point of view of national econom) it was an important port. The Chairman, 
Railway Board also stated that Porbandar is an important port from tl;le 
national point of view, especially for Rajasthan, Haryana aud Punjab. The 
Committee would like the Ministry of Transport and Shipping to give a thought 
whether considering the volume of the traffic handled by the Porbandar Port as 
also its importance from the point of dew of national economy, it can be 
declared a major port. 

. NEW DELHI 

August 23, I 984 
Bhadra, I, 1906 (S) 

SUNIL .MAITRA 
Chairman 

Public Accounts Committee. 



APPENDIX I 

Western Railway-Conversion of Viramgam-Okha-Porbandar Section* 

Aalft ~aragrapb 

Commenting on the excess detention to wagons and operational bottle-
nooks at the transhipment points mentioned in p:.ua 1.21 .2 ( iv) of Advanoe 
Report of the Comptroller and Auditor General of India-Union Govern-
ment (Railways)-1979-80 on Wagon Avaihbility, the Public Accounts 
Cotnmittee, in para 193 oftheir 103rd Report-Scvcilth Lok Sabha (1981-82) 
expressed their dis-satisfaction at the slow pace of the gauge conversion 
projects and recommended time l:>ound compblio;l of the on going conver-
sion projects to eliminate concerned tra.mh:pm·~nt po:nts. The Public 
AoooUDts Committee further ob~·~rved u "the r0sult is that not only the works 
remain incomplete but the delay in comp~tion of work also leads to esca-
lation in costs. Moreovar, this also r~sulb in frustration among the public 
likely to benefit from these projects.'' 

Details of one such on going project of conversion on Western Railway, 
reviewed by Audit, are dissussed in tho succeeding paragraphs : 

The Ministry of Railways (Railways Board) sanctioned in D:!cember 
1971 the conversion of 557 km of metre gauge section from Viramgam to 
Porbander and Okha into broad gauge at a cost of Rs. 42.93 crores. This 
conversion was planned to be completed in 5 yc:1rs in two phases, fir~t phase 
from Viramgam to Rajkot (181 km) and the s~cond phase from Rajkot to 
Okha Porbandar (376 km) with an interpha:>c peri\)d of 4 months by provt-
ding temporary transhipment facilities at Rajkot, if nc ;cssary. 

This gauge conversion was to move the existing as well as increased 
level of traffic to and from the major industries in and around Sikka, 
Mithapur, Dwarka, Porb:mdar and Ranawao via Viramg·Lm without tranship-
ment and also to cater to the ·traffic to and from the all weather port at 
Porbandar developed at a cost of Rs. 7·25 crores. 

*Of para 60 of Public Accounts Committee 73rd Report, Seventh Lok Sabha. 

**This para was issued to the Rail way Administration in Scp tember 1982 its 
repl)' is still awaited (December, 192). 
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The project estimate provided for use of wodden &leepers as this type 
of sleepers which were technically suited and were cheaper by 40 per cent. 
as compared to the other type!!. of sleepers like steel sleepers. 

The Pr0ject anticipated a savin$ of Rs. 95.55 lakhs per annum due to 
BG operation of goods and passenger services and additional earnings of 
Rs. 27) lakhs per annum on account of additional traffic on completion. 
The survey report of this project specially stressed that the full benefit of 
conversion project would accrue only if the entire length of 551 km was 
converted in one stretch with an inter phase pariod of 4 months. 

The work on this conversion project was started in January 1972 and 
progressed to the extent of 44 percent only (cumulative, in physical terms) 
in 5 years i.e. by 1977-78, due to restricted allotment of funds year after 
year, by the 1\1;nistry of Ra;lways (Railway Board). Further, the Western 
Railway Administration did not utilise fully even the budget allotments for 
this work each year from 1973-74 to 1978~79. This is evident from the 
yearwise Budget allotments for this project and the actual annual expenditure 
as under: 

(Rs. in lakhs) 
---------------------------·------

Year 

1971-72 

1972-73 

1973·74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

Outlay as planned 
in the project esti-

mate 

430 

860 

860 

860 

1290 

Provision in 
budget 

3 

100 

678 

622 

451 

500 

150 

753 

Actuals 

8.8 

144 

396 

339 

348 

348 

340 

561 



Till 1978-79, the project, in its first phase, had made progress (nearly 
100 per cent) mainly under earth work; but under permanent way which 
constituted over 50 per cent of the project cost, there was no matching pro-
gress m linking of the track due to short supply of rails and sle~p;;rs. Accor-
ding to the Railway Administration, this resulted in less expenditure than 
budgeted yearly. 

The procurement of rails a&d skcpcrs as per requirements of the rail-
ways are centrally planned and arranged by the Ministry of Railways ~Rail­
way Board) in December of every year. The project could not gl.!t their 
requirement of new as well as second hand released rails (for s,d.ings, yards 
etc.) in any year from 1972-73, since these were earmarked for usc in va•ious 
secondary relayings on branch lines and new constructwns. 'fhrough second 
quality arisings of new rails from steel plants were ava1labl~: dur~ng 1974-75 
to 1977-78 at equivalent cost as for released rails, this source was tapped 
rather late in 1978-79. Similarly, fm wooden sl~cpcrs required for the 
work on consideration of its technical suitability, no special arnJ.ng..:m~nts 
were made in any of the years. 

The use of altemative type viz. steel sleepers for this project was appro· 
ved by the railway Board only in September 1977. The steel sle~pt:rs b~sides 
being costlier than wooden sleepers involved extra expenditur.! on dnllmg, 
cold pressing, etc. 

There had, thus been inadequate arrangements for supply of tra..:k mate-
rials which constituted the main component of the project, atr~cting its 
progress and escalating its costs. 

According to the revised estimate, the cost of tho project would be 
Rs. 84.27 crores thus registering an increase of Rs. 41'34 crorcs ~96.2 p::r 
cent) over the original cost. Bulk of the increase in cost (Rs. 2J..9U crvr~s) 
was due to escalation in prices of permanent way material and labour arising 
from prolonged period of execution, use of steel sleepers in place of woodon 
sleepers. (Rs. 4.99 crores); the other remaining factors were use of s.:-cond 
quality rails in place of released rails (Rs. 0'53 crore), increase in genl.!ral 
charges (Rs. 3·4 crores), certain material modification of the project and in-
crease in the quantity of work to be done due to site conditions afll;ct..:;d by 
floods, etc. (Rs. 8'49 crores). The original provision under general charge 
(mainly for direction and general supervision etc.) of the project had to be 
inereased from Rs. 4.38 crores to Rs. 7.81 crores. Keeping in view the 
increasing costs due to poor progress of the project the Railway Admini:itrJ.-
tion dem1nded additional aHottn)nt of fu.nd3 and suggJsted conversion of 
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the entire length of 557 km in one stretch with an interphase period of 3.4 
months as in the original project estimate to realise the benefits envisaged. 

The Railway Bo'lrd, however, advised (December 1977) that a certain 
amount of phasing of the project was incvitubl~ due to paucity of fund~ and 
directed the Railway Administration (October 1978 and May 1979) to conti-
nue the convcrs· on upto Hapa station (268 km) in the first phase and com-
plete it by March1April 198Q. However, keeping in view the operational 
problems/bottlenecks at the new (tcmp;Jrary) transhipment point the 
Railway Board stipulated that the re~t of the sections should be con-
verted during the second phas~ with a time interval of nine months bet-
ween the first and second (final) phase of compJction of th~ project. The 
Wt:stern Railway Admini:)tration pointed out (May 1979) to the Railway 
Bo:trd that because of the uncertain position of supply of rails sleepers eta. 
which had been experienced hitherto, the ov~mll date of completion of tfte 
Project could be only 1982 i .c. nearly 2 years after the intended date of 
completion of ftrst phase. 

The first phase upto Hapa (268 km) was completed in June 1980 after 
setting up temporary transhipment facilities at a cost of Rs. 84 lakhs. How· 
ever, subsequent to the opening of this section upto Hapa in June 1980, the 
pace of work on the project was ;;lowed down. Against allotment of Rs. 22 
crores sought for during 1980-~0 by the Railway to complete the project as 
per the revised plan, the Ministry of Railways (Railway Board) allotted 
Rs. 13.00 crorcs. This had resulted again in a slippage in the execution o{ 
the project to the revised plan and extended the inter-phase period beyond 
nine months as adequate permanent way material could not be procured. 
The overall progress for phase H covering 289 km from Ha.pa to Okb~t and 
from Sikka to porbandar up to Decemb.!r 1980 was 50.5 p>!r cent (in physi· 
cal terms). The actual expenditure on the project during 1979-80 was tbA 
highest in any year, being Rs. 19·92 crores and the Railway Administra.ti,Qn. 
sought budget allotment of Rs. 17 ·98 crores during 1981-82, against whic~ 
approved budget allotment was Rs. 3.95 crores only. The Railway Board,. 
at a special meeting helc' ::>n 14th August 1981 to review the progress of this 
and other works decided that this project need not be progressed at tho 
expense of other projects as ·the MG section beyond Hapa was workin1 
well as a captive MG system and this project should be progressed onlY. if 
funds could be spared for it. 

While this ongoing -scheme was not being provided with adequate~ -.... 
the Railway Board in 1980-81, how\!ver, sanctioned new gauge convert~ 
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doubling and new line construction works estimated to cost Rs. 321.46 crores 
and released funds to the extent of Rs. 27'35 crores therefor. 

The major industrial points-c:;ikk~. Mith'l.pur, Dwark1., Poi'bandar, 
Ramiwao were not covered by the first pha~e of th~ project upto Hapa; 
hence the traffic from and to these points were partly tra.nshipp.::d at Hapa 

·and partly routed .through a11 metre gauge route involv:ng extra. L:.d of 151 
to 202 km with attendant extra cost in haulage, handling anJ in transit 
losses etc., to the Railway., as well as to trade and industry. 

Where as the earnings on haulage by either MG or BG is the s·\me, the 
cost of haulage to the Railway on MG wagons is more than that nf BG by 
3.83 p1ise per tonne km* on Western Railway. The delayed compktion of 
the conversion project and the consequent prolongation of the interphase 
period from June 1980 i e. after the opening of the transhipment p0int 1.t 
Hapa, had been resulting in extra haulage cost of Rs. 1.78 crorc3 p~r year 
despitj charging the users, freight by the longer MG route. 

Further, the MG sections yet to be converted had also been .starved of 
any casual or through track renewals for the last 10 years in the I10p~ of 
conversion of the section; there have been 148 cases of rail fractur·.::s and 
165 cases of spring failures every month, during 1981-82 in spite of crippling 
spead restrictions (20 kmph) and a stage h'~S now r~ached whe:1 compkte 
track renewal of about 100 km of MG sections cannot b0 postpon~Jd any 
further. The railway Administration, while. suggesting·etther closure of the 
sections or immediate renewal, stated that the closure will upset the indust-
rial production of chemicals and cement in the area. The progress of this 
project was again reviewed by the Railway Board on 28th August 1981, 
consequent on Government decision to speod up m.ovcmcnt of f~rtilisers, 
cement, etc. from the miner ports in Gujarat and the Railway Bo:.1rd, rever-
sing their earlier decesion of August 1981, direction the Railway Administra-
tion (September l98l) to draw up a plan of execution and speed up theexe· 
cution of the balance work so as to complete the project by 30th September 
1983. The Railway Admi.1istration bro·1ghtout (July 1982) that it would need 
Rs 30 crores in all to complete the project by the above date; of which 
Rs. 23 crores would be needed in 1982-83 as agJ.inst Rs 11.10 crores allotted 
mainly for meeting the cost of rails and sleepers. However, as requisite 

*Based on data of haulage cost, etc. of Western Railway vide statement 15 of 
Railway Board's Annual Statistical statomont 1980-81. 
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extra funds (Rs. 12 crores) could not be allocated, the project is not likely 
lo be completed by end of 1983. 

The expenditure incurred on the project to end of 31st March 1982 was 
Rs. 66·87 crorc~; and according to the Administration (July 1982 the revised 
cost of the project would be Rs. 87 crorcs. TJ10ugh th·;! increase in project 
cost would depress the retum on invcstm;;nt, tlli; has not been worked out so 
far (October 1982). 

[Audit Para 6 of the Advance Report of th~ Comptroller and 
Auditor General of India Union Government (Railways) for 

the year 1981-82]. 
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APPENDIXll 

Conclosions.'Recommendations 

Min is try /Department Recommendation 

3 4 
---~----~--- ---------

Ministry of Railways 
(Railway Board) 

The Ministry of Railways (Railway Board) 
sanction·~d in December 1971 the conversion of 
557 kilom~tres of metre gauge section from 
Viramgam to Porbandar and Okha into broad 
gauge at a cost of Rs. 42.93 crores. This con-
version was pb.nned to be completed in five 
years i.e., December 1976 in two phases. The 
project anticipated a swing of Rs. 95.55 lakhs 
per annum due to BG operation of goods and 
passenger services and additional earnings of 
Rs. 275 lakhs per annum on account of more 
traffic on completion. The survey report- of this 
project specially stressed that the full benefit or 
conversion project would accrue only if the entire 
length of 551 km was converted in one stretch 
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With an inter-phase period of four months. The 
work on this conversion project was started in 
Janm.ry 1972 and progressed to the extent of 44 
per cent (cumulative in physical terms) in 5 years 
i.e., by 1977-78, due to restricted allotment of 
fundb year after year, by the Ministry of Railways 
(Railway Boad). The first phase upto Hapa 
(268 kms) wa.s completed in June 1980 after 
setting up temporary transhipment facilities at a 
cost of Rs. 84 lakhs. Subsequent to the opening 
of this section upto Hapa in June 1980, the pace 
of the work on the project was !.!lowed d~ 
resulting in further slippage in the execution of 
the project, and phase-II, which, in May 1979 
was proposed to be opened in March 1981, was 
expected to be opened in April, 1984. Thus, the 
project, which according to the original plan. was 
to be completed in 5 years, had taken more than 
1 2 years to complete and its lates ('cost estimate 
was Rs. 1 15 crores. 

As a result of heavy slippage in the execution 
of the Project, the Railway could not derive full 

.. 
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benefit of the anticipated :savh:ig of Rs. 95.SS, 
lakhs per annum · due to BG operation· of good( 
and passenger services and additional revenue of 
Rs. 275 lakhs per annum· on account of more 
traffic during the intervening period 1976·.1984. 
Further, due to inordinate prolongation of inter· 
phase period, the Railway bad to incur an ex~ 
penditure of Rs. 84.60 lakhs per annum on 
account of hand1ing expenditure and Rs. 34.56 
lakhs per annum o~. a_ccount of wage biH of extra 
transhipment staff at . Sabaramati. · Beside_s this, 
extra haulage <;ost to the Railways du~ to ratio1_1-, 
alised MG movement . of goods was Rs. 178 
lakhs per annum. Industries and rail ·users had. 
also to pay extr~ freight due to longer haulage .. 
(This has n~t been quantifiedt As -~uch~ . acc~~~h 
ing to audit, prolonged interphase has entailed. 
additional annual expenditure of ~t least Rs. 297. 
lakhs But, more importantly,, none of th~. 
impor~ant industrial centres-Si.kka~ Mithapur, · 
Dwarka, Porbandar and Ranawao-for whose 
b~nefit the Project was ~anctioned, could derive 
the benefit of conversion till the completion of 
Phase-II in I 984. 

White the Committee agree that drastic cuts 
in allocations for the Project on . account . _of 

... •·· 
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difficu!t ways and means position of Government 
were mainly responsible for the heavy slippage in 
the execution of the Project. in their opinion, the 
practice of taking up too many projects at a time 
by the Railway Board, together with a lack of 
will on their part to execute the Project with due 
urgency had also contributed to the slippage in 
no small measure. It passes the comprehension 
of the Committee that while the present on-going 
Project, which was considered to be a fairly 
highpriority project, was starved of funds, new 
gauge conversion projects estimated to cost Rs. 
197.71 crores were sanctioned by the Railway 

Board during 1973-74 to 1978-79. Some further 
new gauge conversion, doubling and new line 
construction works estimated to cost Rs. 321.46 
crores were sanctioned by the Railway Board in 
1980-81, and a sum of R.s. 27.36 crores was 
released therefor. The result was ftltther scatter-
ing of already thin resout~s. 

Time and again, the Comfnittee have beeb 
.pointing out that it-is unwise on the part of thC 

.. ·.:e 



Railway Board to take up too many projects: 
simultaneously which only results in spreading 
the limited resources at their disposal so thinly 
as not to make any impact. Such a practice not 
only de lays the completion of projects but also · 
results in heavy cost escalations. How costly the 
slashing of the allocations had proved in the · 
present case will be seen from the fact that the 
Project which was originally planned to be com-
pleted in 5 years had taken over 12 years to 
complete t'nd tho! cost had risen from Rs. 42.93 
crores to Rs. 115 crores. An analysis of the rise 
in cost shows that over 95 per cent of it was 
accounted for by cost overrun alone and less 
than 5 per cent by increase in the scope of the 
Project. The Committee desire that the Ministry 
of Railways (Railway Board) should take up only 
such number of projects at a time as they can 
expediticusly complete within the resourci!s at 
their disposal; in case, however, in an emergent 
situation the ~linistry tav~ to slash the alloca-
tions they should see to it th~lt, as far as possible, 
on-f.omg pr0jccts, part icubrly high priority 
proj::cts at an advanced stage of execution. are 
oaly m:nimally affected. 

~ ..... 
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The Committee are astonished at the extent 
of indecisiveness shown by the Railway Board in 
this case. Whatever the allocation-cuts in the 
earlier years, in May 1979 (by which time the 
difficult \vays and means position of Government 
was well-known), the Railw.1.y Board decided 
that keeping in view the operational problems/ 
bottle necks at the new (temporary) transhipment 
point, th~ inter-phase period (i.e., the period 
between the completion of Ph:lse-1 and Phase-H) 
should be limited to. nine months. As the lirst 
phase wus completed in June 1980, ac.;ording to 
the above decision, the second phase should have 
been completed in March 1981. · However, 
subsequent to the opening of the first phase upto 
Hapa in June 1980, the pace of work on the 
project was slowed down. Against the allotment 
of Rs. 22 crores sought for d-uring 1980-81 by the 
Railway to complete the Project as per the new 
schedule, the Ministry of Railways allotted only 
Rs. 13 crores and in 1981-82, as against the 
Budget allotment of Rs. 17.98 crores sought for 
by the Railway, the approved Budget allotment. 

Ut·· 
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was only Rs. 3,95 crores. On 14th August, 1981.-
the Railway Board decided that this Project need 
not be progressed at the expens~ of other 
projects. But, in less than a month-on 29.8.1981 
consequent upon Government decision to speed 
up movement of fertilizers, cement, etc. from the 
minor ports in Gujarat, the Railway Board 
reversed their earlier decision of 14th August, 
1981 and directed the Railway Administration 
(September 1981) to' speed up the execution of 
the balance work so as to complete the Project 
by 30th September, 1983. But, the above instruc-
tions were not followed up by adequate fund 
allotment which the Committee cannot appreciate. 
The cumulative result has been that the inter-
phase period has stretched over to 46 months, 
instead of 9 months as decided in May 1979. 

The Committee note that one of the main 
considerations on which the Railway Board had 
decided on 14.8.1981 that the Project need not be 
progressed at the expen!)e of other projects was 
that the MG section beyond Hapa was "working 
well as a captive MG system." The Committee 
arc astonished at the abon r~asoning, in the light 
of the fact that there -had been 148 cases of rail 
fractures and 165 cases of spring failures every 
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month during 1981-82, in spite of crippling speed 
restrictions (20 km per hour). The Committee 
except the Railway Board to be more realistic in 
taking important decisions. 

The Committee are also not happy with the 
performance of the Proj~ct authorities. The reason 
given by them for the heavy slippage in the e)'e-
cution of the Project was drastic cuts in fund 
allocation for the Project. But, strangely, even 
the Pmk Book provisions, heavily slashed as they 
were, couJd not b-.: fully ut1lised by the Project 
authoriri~s. According to a not~ furnished by the 
Ministry oi' RailwJ.ys, during i9.,'6-77 tl1~ Pinck 
Book o utla.y w.ts reduced from Rs. 5. 7 tl crores to 
Rs 3..+8 crort:s not oniy m1 J.CC,ILlfli: of expi!ndi-
turc cut but abo partially d;,te t•J less receipt of 
P-Way ITI:lt•:nals o.e., rails and s!~cpers). In 1978-
79, YOR rail~ and ST skep.3rs W;.'i'~ m short supply 
which rcsuit..:J in savings. How~ver, in another 
note, the Ministry of Railways hav~ stated that 
the rails and sle::pers coulo not have b~en utilised 
on the Project prior to !979, as the earthwork, 

0.'-
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bridges and other structures had not been comp-
leted by then. As soon as these were ready, ade-
quate quantities of rails and sleepers were made 
available so as to ensure the timely opening of 
Phase- I in June I Y80. If, as argued by the Ministry 
of Ra;lw:1.ys, the P-w1y materials, could not have 
been utilised on the Project p:·ior to I 979, the 
Committee fail to understand why the Project 
authorities, instead of looking up funds in P-Way 
materials, had not spent more amount on critical 
items of work such as earthwork in formation and 
re-building 'strcng:thtning of bridges so as to acce .. 
lerate their completion. Had this been done. the 
slippage in the execution of the Project could 
have been somewhat reduced. In the opinion of 
the Committee, this ·is an instance of lack of pro• 
per planning. The Committee trust that the 
Ministry will ensure that such works are planned 
tnore carefully in future. 

The procurement of ~ermanent Way materials 
as per the requirements of Railways is centrally 
planned and arranged by the Ministry of ltailways 
(Railway Board> in December every year. Accord-
ing to Audit, one of the reasons for the slippage -
in execution of the VOP Project was delay in 

0. .... 
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receipt of Perniarient Way matcri~ls~ The Mini: 
~try of Railways (Railw_!~oy,'B~ard) h~ve, -.however; 
not agreed with this view~· ~Ac6or~ing to them, 
as so~h a~ c~r;s-tn{~tion ;or bridge~:- earihw'orJi ib 
formation and structures for both the phases were 
teady, P-Way niatedats \~ere arranged by them to 
ensure timely completion · or' both the phases~ 
However, from the material furnished by the 
Ministry, the Committee find that at a meeting 
held on 6 5.1979 the General Manager Western 
Railway, bad pointed out to the Member (Engi-
neering), Railway Board that "the supply position 
of rail & sleepers for the Project (was) uncertain.,. 
In any case, one thing is clear. The availability 
of rail and sleepers is limited in the country and, 
as admitted by the Ministry of Railways, "The 
problem sometimes becomes acute when the steel 
ptants are not able to meet their commitments." 
The Committee observe that even in the late 
'Seventies' when, on account of financial cons-
traint, the track construction/rehabilitation work 
was at a low ebb, the position regarding supply of 
P-Way materials was not easy. The Railway 
Board have now a gigantic task ahead in having 
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to rehabilitate boa'fY artears of track renewalst ia 
addition to on·goina works. According to para 
1.10 of the 187th Report of tho PUblic Accomrt 
Committee (1983·84), the arrears of track renewals, 
which were 13,100 kilometres at the beginning of 
the Sixth Five Year Plan in April 1980, had gone 
upto 16,840 kilometres at the end of March, 1982. 
The number of rail fractures had increased from 
2293 in 1977-78 to 4900 in 1981-82. There must 
have been some further addition to the arrears 
since. The" Committee trust that the Railway 
Board, in close coordination with the Ministry of 
Steel and Mines and State Forests Department, 
will gear themselve:; to successfully meet this 
challenge and ensure that no fwork involvi:rg the 
use of P-Way m:Lterials s·1ffers on account of the 
shortage of such materials. 

Tn p~ra 193 of their 103rd Report (Seventh 
Lok Sabha), the Public Accounts Committee had 
expressed their dissatisfaction at the slow pace of 
gauge conversion projects and recommended time 
bound completion of the on-going projects to eli-
minate concerned transhipment points. From the 
date furnished by the Ministry of Railways 
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(Railway Board), the Committee find that the 
position has since assumed alarming proportions, 
During the year 1983-84, conversion projects esti-
mated to cost Rs. 1003.23 crores were under exe-
cution, and the balance required to complete 
these works amounted toRs. 685.30 crores. But 
the total funds allotted for all the conversion 
projects during the year amounted to only Rs. 50 
crores. Commenting upon this situation, the 
Member (Traffic), Railway Board, observed in 
evidence: "If I have to complete my projects, this 
would mean that for the next 13-14 years not a 
single new project should be undertaken. In the 
kind of the socio-economic conditions we are situ-
ated, I do not think it would bf' possible for us to 
do that... You have to give us sufficient resources 
to develop the railways ..• Unless you assure that 
I am afraid, any Department is boun-l to, suffer 
from the inadequacies ... " The Committe b6bserve ~ / 
that the cost of haulage of a goods unit· one tonne 
one kilometre-is much less by BG (8. 75 paise) 
than MG (13.57 paise), and Gauge conversion 
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10. 5.10 -do-

projects are generally undertaken when a large 
volume of g,)ods traffic is to be handled. These 
projects play an important role in the 
economic development of the relevant 
areas. In the interest of the economic de'Velop-
ment of the areas covered by the present on-going 
projects as also to avoid heavy time and cost 
overruns in their execution, it is imperative that 
more funus are allotted for these projects. The 
Committee would like the Ministry of Railways 
(Railway Boardj to approach the Planning 
Commission for the purpose so that at least such 
of the on-going conversron proj~cts as are at an 
advanced stage of execution or are considered to 
be more urgent can be completed expedttiously. 
The Co1mmttec would also like the Planning 
Commission to give a sympath~tic consideration 
to the requests made by the Ministry of Railways 
in this regard. 

The Committee destred to know whether 
then? was any proj~..ct costii,g Rs. 5 crores or 
above durmg the last tm years which had been 
executed by the Railways within the envisaged 
time fmmework or within t.te r~sourc(S originally 
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estimated. The Ministry of Railways (Railway 
Board) have stated that there is no such instance. 
This is a sad commentary on the state of plan-
~ing and execution of projects by the Rail-
ways. The Committee woulo like the Ministry 
of Railways tRa~lway Board) to have an indepth 
study so as to take st~ps to improve their plan~ 
ning and implementation machmcry. 

The Committee enquired whethcl' the W~t­
ern Railway had formulated plans to reduce the 
yard operation costs at Saburmati and Hapa and 
to rcd.:ploy staff rendered surplus owing to reduc-
tion in workload cunsequent upon completion of 
Phase-H. In a note, furnished to the Committee, 
the M nistry have stated that "the effect of con-
versi0n on transhipment at Hapa and Sabarmati 
is undt::r active examination with a view to re<iu-
cing yard operations cost and redeployment of 
staff. The Committee would like to be informed 
of the decisions taken in the matter and concrete 
steps taken to reduce yard operation cost and to 
redeploy suiplns staff. They would also like to be 
apprised of the extent of saving achieved as a 
result. 
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12. 5.12 -do- The Committee note that on the co11version: 
of Viramagam-Okha-Porbandar Section from 
MG to BG, fac1lities for handling traffic of Por-
bandar, Bodi and Okha Ports have been pro-
vided at Porbandar, Windnill and Okha, respecti-
vely. Hmvevcr, the sidings of these ports have 
not yet been converted from MG to BG. A 
point has arisen as to who should b;;ar the cost 
of conversion of thes~ sidings. According to the 
Ministry of Railways, the principle follO\ved 
by the Railways is that all sidings i11 the major 
ports should b~ laid at the cost of the Port 
Trusts and in the case of ·minor ports, at the 
cost of State Governments concerned. As all 
the above three ports are minor ports, the cost 
of the port sidmgs should be brone by the State 
Government. The CommiLtee have been informed 
by the Railway Board that the matter is "still 
under active consideration with the State Govern-
ment and the modalities of limited conversion 
of these sid;ngs are being worked out". The 
Committee desire that the matter should be fina-
lised at an early date so that the object under-
lying the VOP conversion i3 fully achieved. 
The Committee would like to be informed of the 
decision taken in the matter. 
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The Committee nok that Porbandar Port 
which has been nude an aU-\veather port at a 
cost of Rs. 7.2'l cror..:s, i3 a minor pore under th\! 
administrative control of the Stat~ Government 
of Gujarat. During evilienc~, tne r~presentative 
of the Mini:.try uf Transport and Shipp.ng agreed 
that althougi1 in terms 01 tht.: Nlajor Port Trusts 
Act, Porbandar might be a minor port, from the 
point of view of national economy it was an 
important port. The Chairman, Railway Board 
also stated th~lt Porbanda.r IS an important port 
from the national point of view especmlly for 
Rajasthan, Haryan:::. and Punjab. The Commi-
ttee would like the Ministry of Transport and 
Shipping to give a thought whether considering 
the volume of the tratfic handled by the Por-
bandar Port as also its importance from the point 
of view of national economy, it can be declared 
a major port. 
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